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MR. DEPUTY CHAIRMAN: Mr, Om
Mehta, do you want to say something?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI OM MEHTA): No, Sir.

MR. DEPUTY CHAIRMAN: The House
stands adjourned till 2-15 p.Mm.

The House adjourned for lunch
at thiity-one minutes past one of
¢ . the clock.

THeE House reassembled after lunch at
fifteen minutes past two of the clock, Mg.
DePUTY CHAIRMAN in the Chair.

MOTION OF THANKS ON THE
PRESIDENT’S ADDRESS —contd.

MR. DEPUTY CHAIRMAN : Dr, R.K.
Chakrabarti.
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Each Member will take ten minutes.

DR. R. K CHAKRABARTI (West
Bengal): Mr. Deputy Chairman, 1 need a.
little more time.

Sir, I welcome the President’s Address.
The President’s Address is comprehensive
and gives an account of the past year’s-
activities and also a look into the future.
If one goes through the Address very care-
fully, one will find that many bold steps
have been taken to move the country in:
the forward ditection. Apart from the
bank nationalisation, etc., the recent move
of taking over the coal-mines and also
taking over the food trade in wheat under
Government control is laudable, Also a
large number of closed mills and sick units
have been taken over by the Government.
But T am afraid that the procurement and
distribution machinery must be geared in
such a manner so that corruption can be
made as little as possible; otherwise, the
project will fail completely. I like to cite
only two examples in this regard from my
own experience, one occurred in a court,
the highest place for justice, and the other
occurred at a crematorium, the last place
to leave this world. In the court the
lawyers of the two  opponent parties
shifted the date of a case in favour
of one party with the help of the peshkar.
Now, there is nothing new in it, The more
the dates, the greater the fees the lawyers
get. Then  what happened? when the
announcement of the shifting of the date
took place, suddenly one man who was.
standing opposite the peskhar ran out
towards the door. And there was a law
enforcement man also standing near the
door. As soon as the party who got the
shifting in his favour, came out of the door,.
both these persons stretched their hands and
some money came into their hands. The
funniest part of the whole thing is during
all this period we sat in complete silence
and no business transaction took place
during this period. In the second case,
probably many of you know that there is.
an electric furnace crematorium at Calcutta,
and always there is a fong queue of dead
bodies there on first-cum-first-served basis.
There is a man in charge of the furnace.
On that particular day what happened was
there was nothing in the line. One party
came in and the man in charge of the.
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furnace told them that there was some defect
in the furnace and so asked them to take the
-dead body away to the ordinary burning
place.

So the first party turned round and went
'to the ordinary burning place. In the
meantime the second party came and their
case was taken first and put in the first
position in the line. By this time the
first party came to know that there was
nothing wrong with the furnace. So,
they came hurrying back and there was
-exchange of hot words between the man in
charge and the first party. But nothing
-could be done and they were placed in the
second position, In the meantime some
‘money changed hands between the second
party who got the privilege of being placed
in the first position and the man in charge
.of the furnace.

I am sure hon, Members of this House

will be able to cite many more thousands
-of cases..

DR. K. MATHEW KURIAN (Kerala):
Yes, under the Congress rule.

DR. R, K. CHAKRABARTI: What I
am trying to emphasize is that unless the
character of the people changes in the matter
of corruption, this concerous growth will
eat up every proposal and every good inten-
tion of the Government

DR. K. MATHEW KURIAN : And a
-change of policy.

DR. R. K. CHAKRABARTI : It is very
kind of our President to mention about
the industrialisation of West Bengal and
the 16 point programme. I would like to
draw the attention of the Government to
the fact that in many of the cases even
after the completion of the feasibility study
and the project report and even after the
lying of the foundation stone, unnecessary
delays take place and the actual work
does not start for months. T would mention
only the foundation stone for the second
Hoogly Bridge which was laid by our hon.
Prime Minister six or seven months ago.
But the project could not be started till
now for delay in releasing some foreign
.exchange . I understand that this was due
to some objections raised in some quarters
about the viability of the design. I remember
that the question of accepting a design for
sthe said project was debated thereadbare
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by the engineers. Being an engineer,
I personally feel that we must go in for
riveting bridge instead of the welding
bridge. We have adequate experience and
engineering talents who can build rivetting
bridge whereas I am afraid our welding
technology in this country has not developed
to that extent that we can build the welding
bridge. Unless we have full knowledge
in the technology of welding, it will be
dangerous to go in for a welding bridge.
T am very happy to note that the Government
has already released some foreign exchange
very recently so that work on the project
can start immediately without further
delay . We are thankful to the Goverh-
ment for this.

Next we find that although Haldia Port
refinery and other schemes have been
approved, objsctions are raised in some
quarters just to create confusion and defay.
We are thankful to our Petroleum Minister
who said that the teaching of applied
Chemistry was first started in the Calcutta
University. Jadavpur is a pioneer In
producing and supplying the best chemical
engineers to the country. Tt is befitting
therefore that a petro-chemical complex
should be set up at Haldia so that the
talents of our boys can be utilised for this
purpose instead of wasting them in manu-
facturing arsenals.

1 understand that there may be some delay
in starting the project due to scarcity of
Naphta. 1 plead that an integrated ap-
proach to Haldia port should be made so
that by the time the petro-chemical com-
plex is developed there will be no dearth
of Naphta, 1 fervently hope that once the
feasibility study has been made and the
report for a particular project has been
accepted, there should not be any delay
on whatsoever account to start the actual
work.  Otherwise frustration and discon-
tent will be caused in the minds of people.
For exambple, there has been prolonged
delay in taking deccision for construciing
light ratlway m Howrah and other sections,
Now ths Railway Board think that we should
go in for a project report. My plea is
that w2 should start work in arcas where
cverything 1s avadable so as to mitigate
the tremzndous difficuities of the pzople
living 1n the arca.

Another point I would fike to mention
1s about the Ganga-Cauvery link-up. This
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is something which affects our State, T
would like to say that a national seminar
should be held on this subject before we
take such big decisions. It may be a good
thinking that there should be water linkage
batween the North and the Southern
States. But to get this work done we may
require Rs. 2,000 crores ani tremendous
amount of power to lift the Ganga water
to cartain height. In this connection, I
would lik: to quote from an Editorial that
appzared in a Dezlhi paper yesterday. I
will simnly quote a few linzs. [ will quote
from t%z n. vspapers, Sir. | "

SOME HON. MEMBERS: Which paper?

DR. R. K. CHAKRABARTI: It is
from “The Timezs of India™ of yesterday.
1 quate from its editorial:

ey

“It should Sz explained first why out of
a total utilisable surplus flow of over 3000
million acre-feet of water all over the
country, he'‘—that means the Minister
concerned—" has selected for high priority
an expensive scheme that will harness and
divert only 10 to 20 million acre-feet
from the Ganga to the Cauveri. The
total cost involved may add up to over
Rs. 3,000 crores and the energy needed
to lift the water by as much as 2,000’ in
the course of its 3000-km journey will
amount to almost as much power as is
generated in the country at present.”

Now, Sir, if we are going to connect the
Ganga with the Cauvery, at the same time,
we must think about the scarcity of
water in the lower region. That means,
Sir, the river Brahmaputra must be con-
nected with the Ganga once we decide on
the linking of the Ganga with the Cauvari,
My suggestion is that if at all we are going
to have this Ganga-Cauveri project, side
by side, the project of linking the Brahma-
patra  with the Ganga must be taken up.
If the one is taken up without the other,
T am afraid, Sir, that we would be having
another Mohenjedaro, that is, Calcutta
will bzcome a dead city in fifty years’ time.

Then, Sir, not much has been said about
education in the country. I want to repeat
my suggestion here in this connectign.
All schools, colleges and universities must
act as independent umts. They must be
given power to issue school-leaving certi-
ficates, degree cartificates and university
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and post-graduate deégrees. There should
be only competitive tests on the pattern
of what we are doing for admission to the
engineering and medical colleges, namely,
after leaving the school, boys have to take-
admission tests to get admitted into the
colleges and similarly, there should be a
procedure adopted for admission to the
universities. I feel education must be
imparted in the mothertongue. But English
must be a compulsory subject or it must be
a language paper so that the boys who
want to have professional courses or post-
graduate studies do not have any disad-
vantage.

Lastly, Sir, looking at the regionalism
that is now prevailing. I feel that unemp!loy.
ment is one of the greatest factors for this,
because everybody thinks that if he can
drive out the outsiders from his State to
other areas, then he stands a better chance
for getting jobs. But he is simply for-
getting the simple arithmetic that if the
people of the neighbouring State also do
the same thing, then those displaced per—
sons will come here and create the same
problem here or aggravate it further.
Therefore, 1 say. Sir. that if good sense
does not prevail on all of us, we may be

going back to the pre-Moghul days of”
total disintegration.

Thank you , Sir.
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MR, DEPUTY CHAIRMAN: T am
calliag the next speaker. Mr. Chouvdhury.

SHRI N. R. CHOUDHURY (Assam):
Sir, Trise to welcome the President’s Address.
The President in his speech has mentioned
almost all the problems that the country
is facing today and he has also giveh
guidelines for the future. We must be
thankful to him for the learned speech he
made before the joint session of both
Houses of Parliament. Sir, the hon.
Presidznt has rightly expressed his deep
concern at the recent developments in
Andhra Pradesh and has expressed his
wish that a peaceful solution should be
found, But, Sir, I do not know why
there was no mention in his speech of the
recent developments in Assam over the
language issue.

For over three months last year the lan-
guage issue created turmoil in the Brahma-
putra valley leaving in its trail incidents of
arson, killings and rape on a section of the
linguistic minorities of the State, Then
there was a two-month Jong satyagraha in
the District of Cachar demanding the intrc-
duction of Bengali as one of the medium
of instructions in Assam Universities.
During the last language disturbances in the
State students were uprooted from the
different educational jnstitutions of the
State and they are yet to be rehabilitated,
Even today these boys and girls are roaming
on the streets in the neighbouring States
like West Bengal, Tripura and also in some
safe Districts of the State. They have
already lost one academic year and they
have got to be rehabilitated. Now, Sir,
the Cachar Sangram Parishad has with-
drawn the agitation in order to create an
atmosphere for the solution of the problem
by mutual discussioh.

The first round of talks between the
Cachar leaders and the Chief Minister of
Assam ended in a fiasco. They, however,
agreed to sit for another round of talks

\



165 Motion of Thanks

before the 4th March, when the Union
Minister of State for Home Affairs, Mr.
K.C. Pant, should be present, The agita-
tion against the stand of the Assam Govern-
ment on the m:dium of instruction issue is
gradually growing high among the Dimasa-
spaaking pzople of North Cachar district

and Mikir Hills district and the demand
for a non-Assamese State, along
with

thz contiguous areas, is gaining
popularity in that part of the State. The
plajn tribal dwellers on the northern bank
of the river Brahmaputra are agitating
for an autonomous tribal State called
Udayachal and the movement for the for-
mation of anaulonomous State of Udayachal
for the plain tribal people is gaining
momentum. On the north bank of the
river Brahmaputra today, the 27th Feb-
ruary, when we are discussing the Presi-
dent’s Address here, they are observing the
Udayachal demand day.

SHRI MAHAVIR TYAGI : What is

their population? Could you give us an
idea?

SHRI N. R. CHOUDHURY : I do not
know, but they say that it is perhaps 12
lakhs.

SHRI MAHAVIR TYAGI : They want
a State for that.

SHRI N. R. CHOUDHURY: Yes. The
demand for the formation of an auto-
nomous State of Udayachal has already
gained momentum in the plain tribes in-
habited area on the north bank: of the river
Brahmaputra, The represantatives of all
the linguistic minorities of the State met
at a convention on the 24th and 25th last
at Lumding, wherc they discussed the issue
threadbare. They have come to the
conclusion and they have demanded thatin
the Assam University four languages
should be recognised as the media of ins-
truction, viz., Assamese, English, Bengali
and Hindi. Now, Sir, in that convention
the representatives of all the linguistic
minorities also challenged the census figure
of Assam sinc2 1951, They say that since
1951 the census figures of Assam are mani-
pulated and they want a thorough probe
into the whole affair of Assam. Not
only in respect of the ccnsus, but also in
respect of th: recurring disturbances in the
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State there must be a thorough probe into
it by a high-powered judicial body, pre-
ferably by a Supreme Court Judge. This
is what they have demanded. They have
given a target date. A decision should
b arrived at within the 15th March. If
not, they will take actjon for the fulfilment
of their demand. Under the circumstances,
we find divergeat stands on the medium
of instruction issue by the Assamese-
speaking people of the Assam valley
and the other non-Assamese-spcaking
pzople of the State like Bengalees,
the Dimasas, the Mikirs, the Bodos and
others. 1t is the non-Assamese-speaking
people of Assam who constitute the real
majority of the population of the State.
It has made it doubly difficult for the
State Government to produce a workable
formula. This is what appeared from the
first round of talks that was held in Shillong
betwezen the Cachar leaders and the Chief
Miunister of Assam on the 22nd last that no
workable formula could be evolved. It
isnowvery difficult for the State Govern-
ment to produce a workable formula
because of the divergent stand of each
linguistic group in the State.

Sir, ¥t is high time that
3 e the Government of India
found a solution not only about
Aadhra but also about that troublesome

state of India to the satisfaction of all
so that the different linguistic groups in
the State may live in peace and amity,
with ful honour and security. In Andhra
the situation has taken a violent turn.
In Assam also a few months ago it was
violent; today some peace is there. It
will be wise for the national leadership to
evolve a workable formula in which all
the linguistic groups may live together
in full satisfaction. Otherwise, this castern
part which was a trouble spot for quite
a tong period would be affected: since
independence there was never full peace,
and it is in the interests of the nation that
something should be done for the State so
that all these troubles do not appear in
future, 1 hope that the Government of
India will take up this  matter in right
carnest and will definitely come to a golu-
tion of the problem there.

With these words, I fully support the
Motion of Thanks to the President for
his Address.
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SHRIN.H. KUMBHARE (Maharashtra):
Mr. Deputy Chairman, while welcoming
the Address of the President, I would refer
to a grave omission in his Addiess regarding
the mounting atrocities committed against
the Scheduled Caste people. I do not find
even a touching reference to the scveral
hundreds, nay thousands, of incidents of
social cruelty and of atrocity to which
this oppressed community has been sub-
jectzd,  In Maharashtra there has been a
case where two Boudha females were
stripped. There has been a case of human
sacrifice in Nagpur District and there wag
also a social boycott of the entire Schedule
Caste community in another village
because they could not submit to the will
of the dominant class who wanted that the
Scheduled Caste candidate in the Zila
Parishad election should not c¢ontest
against them. Here also. in our own
capital town, there has been an episode
where a Scheduled Caste girl Premlata
was either made to commit suicide or was
murdered after she was subjected to
humiliation. We have got another example
where a Scheduled Caste boy was burnt
to death in Gaziabad, In Madhya Pradesh
and U.P. there have been several hundreds
of caszs where Schaduled Caste people have
besn uprootad from their villages. They
were murdzred, their women-folk had bzen
raped. All thes: incidents are not reported
in the newspapers; you will find many
instances here and there where this oppress-
ed community is still Inbouring under such
terror. Therefore, I say that instances of
atrocities are not only increasing in number
but, as we figd, they are taking a different
shape. In a case where a Scheduled Caste
man wants to assert his right in respect of
possession of land the poor fellow does
not get necessary protection so that hecan
enjoy the possession of land. Suppose
he wantc to go to a public well he has not
the courage to go there for fear of being
assavlted. Therefore, the plight of this
community is a cause of concern to every
right-thinking man.

It is true that the Central Government is
making a move to amend the Untouch-
abjlity Offences Act. T do see that there 1s
a move to make this law more compre-
hensive, more effective so that all those
areas of untouchability could be dealt with
effectively and the stigma could be removed.
But our experiénce is that even when such
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laws are made operative the administrative
machinery is not set up to deal with such
offenices effectively. That has been our
grievance, Let us watch to what extent it
will be possible for the Central Government
to see that such offences are brought to
book and the culprits are penalised.

I have further to point that there are
cartain  cases in which clashes have taken
plac:. People belonging to higher castes
and those who belong to lower castes have
come in clashes. Those instances are also
not wanting. Why do these clashes take
placz? It 1s because the Scheduled Caste
community does not want to live in sub-
jugation, They wantto assort their right
and, therefore, the situation has arisen
when Government must step in and take
effective measures so that the Scheduled
Caste pzople get their rightful place in the
community. It was really shocking to
note that these atrocities did not find a
placz 1in the Address of the President.
However, | am still confident that the
Govarnment will give its utmost considera-
tion to this problem of atrocity and would
taks eff:ctive mezasures in this regard.

st aRTw AR (WL 5IW) © 3IT-
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SHRI DWIJENDRALAL SEN GUPTA
(West Bengal) : Mr, Deputy Chairman,
I am grateful to you for giving me this
opportunity. I am also grateful to the Go-
vernment for bringing atMotion of Thanks,
though a ritual it is, offering me scope
for all my amendments to the same. On 5th
of August, 1971 in this House I made a
speech giving certain data to draw the speci-
fic attention of the Finance Minister that alf
our policy of restriction of monopoly and
abolition of managing agency system is
bunkum. I say so and I can give non-con-
trovertial figures to prove that contention.

There is one concern known as National
Rubber co. Ltd in Calcutta. The capital
employed by that company, as on 31-12-69
is Rs. 331-17 lakhs. Out of this, the
Mukherjee family and their associates have
only 7-4 per cont of investment repre-
senting Rs. 39-:33 lakhs. The Life In-
surance Corporation and other financial
institutions of the Government have 50-7
per cent of the investment representing Rs.
269-29 lakhs. All and sundry investers
without any representation have 419 per
cent of the investment. This is how 100
percent is constituted, The party having
7-4 per cent of the total investment is
running the show of the company with Rs.
531 lakhs investment.

There is another company called Inchek
Tyres Ltd. Their total capital employed
as on 31-12-1969 was Rs. 778-50 lakhs
of which the said Mukherjee family and
their associates who run it have only -96
per cent of the investment representing only
Rs. 7-44 lakhs. National Rubber Manu-
facturing  company  which  happens
to be the holding Company has 6+68 per
cent of the investmant representing Rs.
51-99 lakhs, Life Insurance Corporation,
banks and other financial institutions of the
Government have 459 per cet of the in-
vestments representing Rs. 356-99 lakhs,
All and sundry investers without any repre-
sentationt have investments worth Rs. 48 -38
lakhs. Thus they put together make 100
per cent. One industrial house having only
96 per cent of the investment is handling
the affairs of the company with a invest-
ment of Rs, 778 -50 lakhs.
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This is the type of restriction of monopoly
and abolition of managing agency which
the Congress Government has done. I
wrote several leftters to the Ministers
concerned and there were several letters also
written by the Chairman of the Industrial
Finance Corporation in this regard to the
Company Law Affair Department, but
without effect. [ am giving only some re-
ferences to such letters.

On 5-3-1971 Shri C.D. Khanna, Chair-
man of the Industrial Finance Corporation
wrote to Shri Prasad, Secretary, Company
Law Affairs, against these two companies.

On 15-7-1971 in reply to Unstarred Ques-
tion No. 5051 of Shri Indrajit Gupta in the
Lok Sabha in respect of the said companies,
the Minister Shri Raghunath Reddy gave
some incorrect figures.

After that on 5-8-1971, in my speech before
this House, 1 gave the figures which T have
given just now to correct the Minister.

After that I followed it up by writing letter
to the Firane Minister Shri Chavan on
14-8-1971. Shri Chavan on 17-8-1971
wrote back to me saying:

“Y have written to the Minister of Com-
pany Law Affairs in this regard and I am
sure you will hear from him after the
matter has been examined”.

Unfortunately Shri Raghunath Reddy was
no more there to asnswer the points which
I raised. On receipt of the Finance Minister's
letter on 4-12-1971 I wrote to Shri Raghu-
nath Reddy who wrote back to me saying
that on the basis of complaints received
against the management of the company,
inspection under scction 209 (4) of the
Companies Act, 1956, has been ordered
and suitable action will be considered after
the inspection of the aforesaid companies,
is completed and the report is finalised.
On 8-4-1972 T met Shri Raghunath Reddy
at his house with some copies of Kalanthar
of 3rd and 4rth April. Kalanthar is a daily
paper of the CPI, West Bengal which has
suggested immediate nationalisation of these
two companies. On 23-4-1972, Shri C.D.
Khanna wrote to Shri Prasad, Secretary,
Company Law Affairs saying:

“I would, therfore, once again request
that before the Company Law Department
takes a final deciasion of the companies,
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IFC should be consulted by virtue of its
last financial stake in both the companies”.

On 24-4-1972, 1 wrote a letter to Shri
Raghunatha Reddy, the then Company
Affairs Minister, a long letter containing
six pages with enclosures and exposed the
mismanagement of the Companies and
emphasised that on the stake of the Govern-
ment as huge government money was in-
volved. On  28-4-72, Shri Raghunatha
Reddy replied to me by referring to his
letter of 24-4-1972 and also the conversa-
tion he had with me on the subject. In
his reply he wrote that “the inspection com-
menced on 8-10-71 and has since been com-
pleted and the reports are now with the
Regional Director, Calcutta, who is expect-
ed to forward it shortly to the Department
of Company Affairs with his comments.”
Please remember, Mr, Deputy Chairman,
that the inquiry was completed before
28-4-72 but no action has been taken so
far. But, Sir, here is a Bengali weekly
paper, ‘“Jugawani”, issue dated 24-2-73,
saying that the Report Containd facts of
corruption and mismanagement of a seri-
ous nature in both the companies. The
article is under the tilte: “Bakulia House
Kallinkari—Scandal of Bakulia Houses”.
It translates to a letter written by Shri
C.R.B. Menon, dated 16-12-72, who is the
Under Secretary, Company Affairs Dept.
wherein you will find that he has categori-
cally held these Companis guilty of mis-
management and corruption on the basis
of the report. But no action has been taken
so far. Why? Because, Sir, I am going to
tell you the reason now the Inchek Company
managed to form on 10-5-72 a so-called
Congress Union in spite of the INTUC
Union being there of which Shri Kali
Mukherjee is the President. INTUC
was the recognised Union also and the new
Union was formed with 5% of the workers
only. Shri Subrata Mukerjee, the State
Home Minister was its President and this
so called Congress Union got an anti-labour
bipartite agreement signed with that Com-
pany q 10-5-1972, lifting the lock-out
declared on 13-2-72. On 26-5-72, 1 wrote
a letter to the Industrial Development
Minister and the Finance Minister, giving
a copy of the letter by Shri C.D. Khanna
to Shri R. Prasad and also a list of the te-
chnical personnel who left the Companies
in 1971-72 after long years of service in
disgust. Then, Sir, on 22-8-72, t1e Com-

~



175 Motion of Thanks

|Shri Dwijendra Lal Sen Gupta)

pany Affairs Minister replied to my
Unstarred Question No. 1182 saying that
“the inquiry report in regard to the com-
pany has been received and is being con-
sidered”” without disclosing what the report
was. Again, on 21-11-72, the Company
Affairs Minster, in reply to my Unstarred
Question No. 549, also did not say what
the report was or what action was being
taken against that Company, but said only
that the report was still under considera-
tion,

Then, Sir, on 1-12-72, T again wrote to
Shri Subramaniam, the Industrial Deve-
lopment Minister, about the aforesaid
action or inaction on the part of the
Ministry and requested him to take up the
matter. But no action has yet been taken so
far. Tam told that the West Bengal Govern-
ment has not given the green signal to the
Central Government because it is a Bengali
concern and that is why no action has been
taken so far. Now, Sir, I want an amend-
ment of the Indian Penal Code to the effect
that no Bengali would be hauled up or tried
ina court of law on a charge of stealing or
on a charge of corruption or fraud becayse
he is a Bengali ! We talk of abolition on the
managing agency syst€m or restriction of the
monopoly system. Are we sincere in this?
When so much of corruption is there and
when so much of mismanagement is there,
which stand proved, can any Government
wait like this, in spite of my showing these
repeatedly? This is the position, Sir,

Now, Sir, I am &manding the nationa.

lisation or the taking over of these two
concerns Whithout any further delay.
When I say, I say it from the

national point of view and I do not speak
from the point of view of a Bengali or an
Assamese or an Indian. 1 demand thig
purely from the point of view of our
national interest and I am not concerned
whether it is a Bengali Company or any
other Company. So many concerns
have been taken over on chargesof mis-
management. Why not this then? Why
is this disciimination? Sir, Shri Kali
Mukherjce, MP, 15 the President of the
INTUC Union about which I mentioned
and he knows about what all I said and
I am sure he will also confirm me. If he
proves any of my statements to be wrong,
I shall resign from this Housc.,

-
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CHINAI
Please

BABUBHAI M.
Don’t do that.

SHRI1
(Maharashtra)
pursue the matter.

SHRI DWIJENDRALAL SEN GUPTA:
If I am proved right, let the Ministers
resign, because they failed in their public
duty. Let the Ministers resign particuler-
ly those who are giving indulgences to
corruption and encouraging corruption.

Another thing, Sir: Yesterday, there were
so many speeches here condeming on
the aspect of violence in the country.
Many asked why there should be so much
violence in the country perticularly in
Andhra demanding separate state Sir, I
stand for national integration. But the Prime
Minister has said that we cannot take the
issues of the people of Andhra for being
considered on the streets. At the same
time I do not know, Sir, whether the issues
of the Bengalis in Assam are not considered
because they have not taken it to the streets,
yet Si1, here is a Press report in the “Hin-
dustan Times” of today. The caption is:
“Minjster’s hand seen in Assam trouble”.

LT S

“Minister’s hand in Assam riots alleged

LUMDING, Feb. 26 (PTD—Mr. M.
Purkayastha, Assam’s Minister for
Supply, has charged some of his colleagues
with being directly or indirectly involved
in the last year's language disturbances.

Addressing the two-day convention of
linguistic and ethnic minorities here Yyes-
terday, Mr. Purkayastha said: ““The
Bhatnagear Committee appointed by my
Government to inquire into the admini-
strative lapses during the language dis-
turbances cannot do its job properly. Not
only some polic and civil officials but also
even some of my own colleagues in the
Council of Ministers were aiso directly
or indirectly involved in the disturbances.

How can Mr. Bhatnagar, who is an
officer of the Government of Assam make
the enquiry properly, he asked.

Mr. Purakayastha demanded a full-
fledged inquiry by a Supreme Court judge
into the alleged involvement of the Ad-
ministration in the recent happenings in
Assam.” T refrain from making any
comment on it is a charge of a Congress
Minister against his colleagues.



177 Motion of Thanks

MR. DEPUTY CHAIRMAN : Please

conclude now.

SHRIDWIJENDRALAL SEN GUPTA :
Mr. Deputy Chairman, Sir, I shall obey you.
But before I sit down, I must say one thing
more. The Prime Minister's emissary
m Assam, a former Minister, Mr. B. R.
Bhagat, M.P., made a statement that those
Bengalis from Agartala and West Bengal
who went back to Dibrugarh  Medical
College and other places in upper Assam
for therr studies after his persuation had
to return on being assaulted and humiliated
by the Assamese there and the climate
was not congenial for the Bengali studeats
to prosecute their studies 1n Assam yet.
Are we living in one India or Assam has
become a separate State like Bangla Desh
or, Uganda, Rhodesia or any other country?
What for ? Is the worthless Home Minister
here ? If they cannot ensure security to every
citizen of this country, in every part of India
particulars to the ministries will not the
people go wild? What moral justification
have the Ministers of India to say to the
people to remain peaceful ? it appears
that only violence attracts the attention of
the Government quickly. This is a
deplorable state of affairs the worthiess
Government should quit, and leave the
country, to God the sooner they quit, peace
will be restored in this country. This
‘Government has failed in all fronts.
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We want friendship with all countries.
It may be China, it may be Pakistan,
it may be Nixon. But a great demo-
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cratic country of the world is always desi-
rous of friendship with all these countries.
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Sir, with these words T commend the
Motion.

(st que g@a (Sreq ofix FER)
fet dawaa @EgE, q@@Ed aqg
TETAFA TEl T | W AT
e @@l & o @i & fAw W™ &
IAHT SRUAT ! ARAT| 14 FEW
§ Suwr sl TP ogar, & @I A
AT T AT AT S AZ AT AT
g g 99 98 fage weeafs 4
faqiy frar sarEs qua & 0T AW
qieg WEM & d1@ AR AE T FY
goAr gt & fF oeefte wr 9t
q faw it o 4=t A@ I
e F TN Sy FY /T, FT ARG ?
et St F FFgr a1 e f7 faw Aw
fae’ M At Ay FT T SEHE
FAT AT FT fEmr @) S e
9T RT U AT @9 | gHIT TRAT
g% g1, wagd F g o
e €T a7 ®T 9o g,
t[ 1 Hindi Translation
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wroF gfarr 9X S FAE AT
afvarg 9T @9 T8 W@ qear | qer
HAT & AT SN (A FAAT W AT
§1 |a § et 1 § A€ 7 HAIgH T
g, G FT, T FaA F, T FAAL
FT, e 72 § B aw fFas 9w
@Al § #F AfeT F@T 7 AT
AW &Y TOE aAEr g, I9 d@W
¥ 39wy § 9@ fow dfgm ag,
wg dfaw &1 afgs 97, 9@ A
TR T | qGd | EERT WEAT U8 §
fF gu avEd 43 & AET 8,
AEUEN BT g7 FLAT G &) FHIL
9T T F oAEIEd g F F
fag gark org wre £ faad AarfeEn
¥ goF Wige g @g g g, "8
7 g, fgg @ ar swd SR gEw
F ML FAR FifeeaqoT 78 13T 9T
qAF FIT F {AQ gHA TRAT GeAT @7 |

w gfr | eamT € W@ & oS
TEAr FHA qeqar fwar ar ag T
Tegafy F Famrn, e oo SagTE
g€ A sme wyaAr, f@wr 9% o
A2 q ST FAver, A gAAr wEar
g B fergmam selim qoF aw W

THME g #r 9g Sgfad @
YIS IF 9T TRT g W g | TGH
9% FEHA gl W g, agF 9T AFM
gl g Wr g1 Az ET g Araedr 3T
AT wez ft  © TFArfas  dre<fay,
SERLICEECERIE i L e o
qr A7 g% g ) @ 5 frw a@
AGARA T HHARE KT OF |G
FE I M ARG F faT F2 gy
3@ 3T T g A 9 Af@T I
ST SfRAT A1 FAT W TET L AT
9 S A FAEE qC @Y AT @I
4t W IET WG F AW 4 G
GEURRE I = I O - < L

| ® faedis
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T Ay e faw o § oW
T Y g1 T aw' ¥ @ A9
* g F FasE Al 9@ 9% 9 @Y7
o @ Of g qeied AEr gt qaEr |
dTT § g TQET SATTAHIL FT ASTS
g1 T e ST e & S
FT ST TEAT gHA e fwar & a@r
o7 TEAT @, FEr TR T
TR Y W ARGl g fF few srey
F Wil ST wr WA W R sty
q FAT BIT FX TAT U HTIATT
foarr | g Tme o et T d fe e
TEAAM 7 T UET F SIS FLAS
g wear weqae T e &) o
g ag g fF 9 3 F & aafe
F gET F, A1 q@r &7 FAT F A
F faars a1 W@ &1 A A%
ata T 21 W g o wEAr =wEmr
g 7 agaga asq a1 ¥ v IW-
aifes AT ama T, AT
TEr TAERT GWA AT W1 At |/
FEF T AT GGF H TR G0 H7 a6 |

a8 3§ 7 & TR Hew A faew
¥ ® WIGAE FEI g, AT IN
T9g 4% ¢ [F g9 F gwar w
qFET AT A AT AFEAT A gH AT
fFar a11 37 gWAT W1 vz F qHT-
FAT W FAfAG FLA@H, FI0F GA
©IT AT a7 g TFAT T
9T, EUMU SEIWfEF UwAr oari |
Tg T wFAT fF oa gw Averfawr
7 @ 21 Ay g Frafaaw g
TA[NC E | IqF AN | S qrieai
AT FZFIAT & § ITH0 AW g AT
qEACE | H IT qriedt o fa% g
FEAT =rgar A fFEt 7 frdt agm
¥ AR TR | AT ATHAT TEAT &)
d AT wT f Aw . o ergrenrer
Ig 9 TG FE W E | o9 I Ao
€. OB A
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TG wFAT F ) A W AeE
¥ AT, WETCNT &% A H T Tgl
RN FFT § W W qew A A
T S ArIeAfed Al g1 gwar g |
T F A § 98 g feaqmr TwEar
g ff g9k g% § W ATIRY A3
7 & SART W FAET F A
THEAT FL FFA E | FAR T
e # fede 7 A AT A TR
o dver qw & PRSIl AT S
qg H A AgT A9 FET ST
T IET AT q9g § ST ARG T
7g § ST gH WEEET FX GHA
Tg aia #T g ABT & ) g GAT AT
arq & fF gar Sfwse s F @
gk a4z 97 @ifFar § TR QAN
frar 21 e a9g 72 & B TR
g w8 feweoar zEwd aEl
T TAWE FAE § AT qA AR
S AT |

u% qgd A4 AT FE, ST ARG F
grg wFd A4 § ) § qg FEw fHwE
SRt 1 gfg g § FL AR & O
AMATZSE 3T ST & AT 99 A
fafr 2T @, #%  ARfEal &
arsfiw 6 T & FH FA )
w% are #7 A3 e afwg T &
F% grefrdi & WAL AT g, T
srefadt & ArETT gar 2 1 & a9 %
fr fag oW A 9@ TE qOAT qfg
¥ w1 foAy STArgse 99 9w faar
gdmr 9§ FA@ g § A g
gha Y F gX HW AT IERE ST
f, I T urAEse §T §, fae-
afrw fafen 8 ot a0 fag g o
FrAAE @ AT FE FoE AL 3
fr gw @R W qEIET T AFEA T
FCHT | T IW qF W o
M F 9% w1 o7 % gEAH OF AN
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[asr?a'm@‘s’r I 7 I9 TR

A & faw o g9 F7 @Er B
fear & 59 & wreft sy & aroees &
ufrdre foar g9 ¥ AR ® 98
Fgd & fF 997 T+ F7 ST q@E
F fe i s 99 §1 g}
gFTd Al & A 3@ oqw a9
37 FUG 1 FH o @t | OAE
I F I@AT TP | FAR I8 A

L geTaT S AT T8 & R ogw s

SHIRE F AIGT AN | EgE 9%
qO|T F a7k 9 Tg | o fgeg-
WM F AT 9 T g AT FER
@t fF 9@ = g AR @ AU
AT, IT TFT g 99w ary o
T A AfFT gREEEy qEEE |
g w wegry fearigfRa St 4 6y
o FgT O fF g waw JAEdr @AT
AEd & Afe ga fAegT 9Ege & =@
B & A g YA gt ¥ oy AEN
T | gW g9 wefur Sy € )
We want friendship with all Countries.
It may be China, it may be Pakistan, it
may be Nixon. But a great democratic

Country of the world is always desirous
of friendship with all these Countries.

TUHT AT g Vel ¢ 5 7w =@
g S wgr Wy fiwer e
F gqgdr I< gy fawar o w#v "mag
@ fo5 g v €1 9T ag 4 e
& 91 gl WA qF qe AR 7 |
Foa & fF g9l 9@ aF sTEear ST
qadt @, AT g & T e
ferrer smT SR Wew 1 aEY fAeee
g ® 9 @aw 9v F Hfiv af
qrFd § WX 9 gar 91 fF S aer
g @ =rfRe o ST gdeT Fria
FAr AT fF AT ow oW A W]
armaﬁ%ﬁgm*-rﬁaga’tg%
IIAT @ FT qE ANy FTEFF A
LI+ R S B i B -
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(Time bell rings)  qE-ZA 7 qgq
o fefame dvx g1 7 wOm
FHRT Y o, AfFT R AT wS
Taar g f5 7 agi ww @ w1 fAw}
T E 1w PR § qe e, w

5 hingis subset
Ty A FG TN Every thingi
variations. '

# T am faw wga ) w2
aw ¥ fagm woafaar #5Y ) SF T
¥ WeEF T AT BT W | AfRE g
FT IT IXHET T3T1 AR F@L 3 5
TR e wrr W fafafes g
IR HFF TT AW FIAT A& AT
21 SN T ITHET AT g oM
Z) X I IO AT o 3W aw@H
= T qF ST 979 F g4 JoEH
FO U | Ig fAq g gw w@
=ifge; MifF oF oWy g ¥
P T AWM wEAER @ TG
TG FET AT AT

iR ST F9 qrEr &Y frar f
g9 DT FHART g | W [F agi
UF FRAT F wEr &, sfRw oSr F
AT wE9 qoE far) s
T AR w mfymt ¥ AmEw
Fh A TEAT AR WIQ T
IMAT § | ITT TAWS  F Ay
4 ez g @ faei e v
ST A FT qEw AT qgad & fag
g s¥ foar § METwER d
g
Sir, with these words I commend the
Motion.]

SHRI SITARAM JAIPURIA (Uttar
Pradesh) : Mr. Deputy Chairman, Sir,
I thank you for giving me the opportunity
of speaking on the President’s Address.
Members of both the Houses have had the
privilege of the Piesident being in their
midst at the Joint Session and we are ex-
tremely grateful to him for his Address.
What is, however, surprising is that every-
time the President speaks before both the
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Houses in the Joint Scssion we find that
all his utterances always show and give
us a ray of hope that the future is going
to be very very bright indeed—and we too
would like to share his hopes and aspira-
tions like any body else in the country that
the people’s desire to be fed, clothed and
housed and their basic needs are met with
the minimum of constraint—but when we
see the actual results we get a little disap-
pointed. In fact, the hon. President
himself has mentioned not too long ago-
on the 23rd of February—in Jaipur that the
conditions of the common man living in
India today are worse than those
of a prisoner of war in Indja. Suiprisingly,
he did not mention the prisoners of war
coming from Pakistan but the very fact
that he himself recognises that the con-
dition of the common man in this country
is worse than that of the prisonersis an jn-
dicative of the fact that the Piesident him-
self feels that the conditions are not as good
as they are always shown in the rosy picture
depicted before the general public.

[THE VICE-CHAIRMAN (SHRIMATI
MUKHOPADHYAYA) in the Chair]

PurABI

I would most humbly say, Madam Vice-
Chairman, that any citizen in a country can
progress only if the economic conditions of
that country is made that of worth giving,
Whatever may be the policy of politics,
whatever may be the system, whatever may
be practice, but the net product of that SyS~
tem must clearly show that the citizen of the
country has becn benefited and has been
able to improve his standard of living. In
our country unfortunately, I would say,
the conditions are not the same as we
expected them to be. It is the duty of we,
the Members of Parliament, whichever
party we may belong to, to be able to focus
before the Government the exact situation
of the things us it is prevailing today, I
have been listening with rapt attention to
same of the speeches made here 1n the last
few days, I have gone through them also
and I find that in this time of emergency—
I would call it ‘national emergency, because
of the drought,bc causc of the different
violent acts gomng on, because of the bad
economic situation, because of the different
ideologies which are taking a violent shape-
most of the time that is being spent here is
utilised for the purpose of either appreciat-
ing the efforts of the Government by the
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ruling party or finding out the faults with
the Government by the Opposition Parties.
It is also essential in a domocracy but this
is the time when each one of us put our
shioulders together and try to find out if
thete is any possible solution which could
improve the conditions of the masses in this
our beloved country.

As T mentioned earlier, Madam Vice-
Chairman, one of the fundamentals for
improving the conditions is to improve the
economic conditions. Now the economic
conditions include the question of employ-
ment, the question of agricultural produce,
a better realisation to the farmer, jobs to
all the people and also a sort of satisfactory
standard of living and high thinking of the
people of this country. ’

Now, whether you take the case of agri-
culture or you take the case of industry,
you find that power is ome of the most
important factors and it is surprising for me
to see that even today in the case of power
we are still trying to insist upon and act
upon those antiquated methods and proces-
ses which were used several decades ago in
different parts of the country. T am referr-
ing here to this Ganga-Kaveri Grid on which
very high hopes are being raised and on
which huge amounts have been spent and
are being spent. Quite a large number of
people say that this Ganga-Kaveri Grid
is going to be a fuilure. The scientists and
the engineers do not consider it to be a
sujtable project. Many of them fear that
by the time the Ganga-Kaveri Grid materi-
alises in a decade or two, there will not be
water at all for the purpose of irrigation.
Similarly, take the case of Bhakra-Nangal.
Here, they are calculating water on the basis
of ‘law of averages’. The law of averages
has proved futile in many cases. If some
river has 5 ft. of water calculated on law of
averages and a man wants to walk from one
end to the other, he is bound to find ten
or twelve feet of water some-where and get
drowned. Somewhere it may be one or two
feet. So, the law of averages is good for the
purpose of basic calculations but those
calculations cannot be based for the purpaose
of calculating an output. In fact, if the
water of the Ganga and the Kaveri were
comparatively diverted and canalised in
certain areas of the country, especially in the
areas of Rajasthan, I am sure, the graneries
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that will be produced from that State itself”
would be sufficient to feed most of the peo-
ple. Anexample of Ganganagar is very well
before all of us. Those who have been to
that site know it. What is more important
is that these virgin areas which have not so
far been exploited for want of water, get
water at the cheapest rate instead of going
in for a highly sophisticated, long-range
policies. And in fact it is surprising that in-
spite of the fact that the atomic power plant
has come 1o stay in the world and ocean wa-
ter can be used has in India also we already
have a desalination plan in Cutch—why
should not we be able to have another ato-
mic power plant to feed Andhra and Tamil
Nadu from the Indian Ocean near the Bay of
Bengal? Ttat will te much a cheaper in the
sense that the results will be much faster
and the people of that particular area will
be greatly benefited and all these present
agitations about regional imbalances and
shortcomings will be much reduced and we
shall all be able to live a better life.

AN . P e

One thing which bothersme and T am
sure which is-bothering all the Members
in this House and in the other House and
also the country at large is that if the present
situation of power continues, if 75 to 80
per cent of the power is cut at different
places, how are we going to keep our
essential supphes and services running at
all? You will be surprised that there are
many towns in Uttar Pradesh where from
morning 10 0clock to evening 7 o'clock
there is no light at all. People cannot
work in offices; they cannot stay in the
houses. And this is only the month of
February and we have yet to pass four
months of scoiching heat at least in this
particular year. If the present condition
continues it will take several ycars before
the position improves and when the power
position improves, by that time the
amount of power that we are thinking -of
having as mentioned in the President’s
Address will probably be only sufficient if
the economy were to progress Insome
geometrical proportion then we will find that
the shortage of power is bound to continue
for decades and decades and we shall always
be lagging behind in the matter of power. If
there is not encugh power there can be no
tubewells and there can be no agriculture.
Even now fubewells are lying idle for want
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of power. If there is no power we cannot
have any industries running. You cannot
produce cloth; You cannot produce even
fertilisers. Surprisingly even units producing
fertilisers and other chemicals in the different
sectors specially private sectors have been
given notice that they should close down for
ten days in a month. If they close for ten
days they will need another ten daysto
restart and when they are able to restart
they will be able to produce only for four
or five days before they have to close down
again. Therefore though nominally the
cut is for ten days in practice they can
work only for four or five days in a
month. If there is no power the whole
life of the couniry will be paralized and
upset. Transport will be affected; buses
will be affected, cars will be affected, scooters
will be affected and even cycles will be
affected. How can you provide employ-
ment in these conditions? We are making
so many promises for providing employ-
ment, in the shape of other facilities and
amenities of life but if nothing is going to
be produced where from will the distribu-
tion come and how can you even think of
providing all these amenities? Transferring
from one agency to another agency is only
deciving oneself. Agencies will not
deliver the goods. Tn the last two decades
we have seen many things diverted from
one agency lo the other and whenever
there was such take-over there was applause
from some sides . But from the moment it
stood transferred we found that things
became far worse than they were before,
That has been our experience and a wise
man learns from past experience. 1n the
light of this T am quite prepared to say that
the situation you will have to face later on
will be still more catastrophic and probably
the situation would have gone out of our
hands. If you want to take over anything
you do it. 1 am not going into thc merits
or demerits of the policy of taking over,
and also whether it is proper or not proper.
But you have to ensure that anything that
is done is done with the best of intentions
in a respect{ul and dignified manner. If you
want to take over something without pay-
ing anything to the owner, tell him frankly
that you want it for the country’spurposes
and that you will not pay anything and 1
am sure 99.9 per cent will not hesitate
to hand it over to the Government, But if
you say that you are taking it for national
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purposes without proving to the country
how it is in the larger interests of the coun-
try by providing those very results you
claim to achieve I think it is not fair, If they
want to do something they should clearly
come out what their purpose is and let
them prove that they have been successful
in achieving that objective. I for one wish
the Government all luck because I feel that
the Government has got much greater
resources and power which they should use
for the welfare of the people. But if the same
powers are not properly used and are misus-
ed in a manner which does not improve the
lot of the masses but only of certain classes,
Political or otherwise whether new or old,
I am quite sure that it would be most dis-
astrous for the country. Making a sca-
pegoat of one section for the sake of another
is not going to solve the problem. I would
like very much to express my gratitude to
the President. 1 only hope that he will
take a realistic view of the matter and put
forward good suggestions to the Govern-
ment. The Members of both Houses and
of this House in particular have got a still
greater responsibility to suggest ways
and means which will improve the condi-
tion of the masses rather than think of
putting the blame on the one or the other
or trying to find out as to who should be
the scapegoat, whether it is the industry or
the institution which has got greater re-
sources or the person who has got greater
power than the other. That is not going
to help us. 1 am sure that we will rise to
the occasion and do our duty which will
give us the satisfaction of having done
something as Members of Parliamcht.

Thank you, Madam, for giving me this
opporiunity.

s waara fag (gfamom) : Surege
wEIRAT, T F & sAfwswor a7 oy
JEITF GAATE HT A A1 ST ML
ST T T, A OSEHT g KW forg
GIT AT § | 9T Wi Y AT qraawr
F1 USH HT @ 9, INTFT A4 34T fF
gAR afws Jan, faasr dbaa ¥
A1 ST T Ay JFE, T @
AT T | 6 F FW ety F
HfANTIE FT ATAFTE T, "o o
ATEo THo - ’ Mo
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[+ qwar fag] o
* A AigEe X Q@ FE a9 GIH
F o7 G g | § Ty " g fe s
MNT dro Yo FEo THo FT ATTA
F qur favare oy i &, AfFT AR 3@
gt fF A @it St 9 A g
aar &, N fgrgEa F FIEEIEIT &
§ X WRIETE &, FHTR ST JaT oY o
udo fag st T SIFAESOT FEE
& A S, WAL A 3L FAAA
¥ SuwuT HE W &, 98 S Tw=afa F
qWT FT FiIEE FE gl 5 R
fag 3@ #7 @1T ERT g $R @ T
T FT 2T £ R ARSI 1,
A FE & {7 AT AT AV A §,
T HIT d¥o o ATS0 THo & ITAT
xg wE fiF qrdy wAtErEl F1 BreHT I
W gseafs F Sfwamor #7 qEFe
w7 femry ( Interruptions ) TE
T 3 A AT Y g, I A
& a@ g |

A fwam oY ¥ @E XT IUT
42 & w3 fawiw ¥ o UF IA 3
AT ag wrfaw g 1 frew @ gar
¥ ¥ UF orers A9 AT I ATTE A=
¥ @A T F—AEI GATY I
T qE o7 Ay oS § | gWR AW
*F ww fafreet &1 93T @fa 6§
25-30 §TA aF T F T AT GfeA
TARA 7€ S 4 AT gL qUH
Hiqat ¥ ;) wear fegrar or, 39 97 59
FLFW 13 fa7 & ara< T T qIrs
Wra o, faEr gfmar & zfqem &
mag &% fage A&t faadr | ga
Fig @ 5 vwR gwmv Fw A Eferm
T T qF gAIT AW AT EfeAT a3 o
s a1d off & 3o F gy v §famg
F sra? T TOTHT AV S FfeEr aify
FT AT T @7 SEF AL-HIT |
AfFT WY TET ST IET 43

4P.M, .
U g WH 39 IH g A
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§fF gx aafiw staw Am A
gAT, ST T IW F UM &,
9 39 A7 599 43 I I§ BT AT
=1fgu | ST% FI IAH!T AT 1A A2,
Mg g0 =rfge | afFT SaE aem
qHET HAT F IU Ag AR &R
F HIAT AT AT WY g AT a8 T
Fifore & 5 98 =@ @ s & g A
T FAT ARZA § | TG-SET 3@,
TN § ANGE T gAT AMEFL 43 g
g1 g ye g T 0 & § SAEe
wTE | @t Fgd & fw aor A9 qr @ |
ZH SFAE grat § 5 A 397 Ay St
ASTE FAZ FA & arg AT 19 AT TT
qT Tg I FA T AL T TFHAT | ST
# QoA |1EAT § SR A wF AN §
fr A & gar g-—warrg ¥ aifew
T, oA A anfer Agy, #gT A
Fifer A | ST qE I @ I
A T FTo AT F A& WEAE AT
§ o A ATT w0 § AT & |
GITETT FH g1, FLAV HT SFAUA &1, Ford
qg WG, WS FT TAT Ggq SATAT &
T A AraET SAET 98 AT | Fq-
qETIT HETEH, W AT HITHT IAT
#3 gu A°AT A 0F 9@ qO70 ARAT E
fr 3 fwEa & 9@ fF e 3w
i OFET q1 IEE qFET qMA ARTAN
& 9 37 A% F1 7 JEMAC FH I 4
T FEF FAW A famm 7@ |
IAnr wifer FEn € fv owmrw o),
FICATAT § T1EF G | T & GoAT 37
QFHA & {90 qTRET FAAET FT T
geer fagrdy atsigdT aiaq g i sarr
qG AT | I91= 6T a8 77947 & fF 3o
F AL IS AT MR G gT WY A
ol § 3y fFAr Sq@w § W g
AW T AT A E | TGT qF ATATE) FT
TEAF &, TH-TF STAeHt Fgar § fF
Sfaet Tt F1 gere FT A fag
AR 9§ gl qEar | e &
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FAYG o 0 3w A wEd e F o
T & | o fweErdr § aanen
ATTFT AT AT & TH I F15 farstei?
dzr @1 S, gAR TEEEw  T@
F far 7 anad g ¥ IATEA AR 6T
I FOAT? I AOH g G foraely
27 g1 T a1 39T 39T FA & A1
Y WIEET F AT & qUE AR ST
S| IF g F AT AT F AT
fasret o St A7 ATEeT aX 9 g at
FUT ¥0F T FT FEE@ T G,
agl 97 a1 A fag awt F d=r @
i g ¥ faoreft dar @1 Smav |
Ty & @ifed, gal g dee-
fare sner g1 WS € fF W F ST A
g, 3 F s fawslt 7 40 Y, 3w
F 9T GAIT A IEE B AT AT
T TEeet § wAMT FL B I F
AT ALY & | AT OF A qE AR
I a1 IO & 2qF Az A9 g7 AT
& 1 sy wofeg or & AT Y FeER
f d#z w1 TwEr TG E A g
I AR Fr feerer sm s e
Hrfg fr @37 & 3w 7 00 A A
ere & oft, At & aaeT wre faar ar
IEF I AT AEHT AT X E |
U AT AT AF AT € ) OF miwar
F oaT A7 AT A @ FY GG
#ds R & 1 aw quy & T E W,
FY 32 17 AT 7R F IT F AT I
#FATE | IW D AR A AT FHT G

& T T #AT FEO ! OATEE G,

29 qvg 1 g freforg w67 797 A
FLT

T Irawmfy o, e TR A
#3T gwe & 1 e afer A AT A
weeafa it 7 a2y Ifaw #7r § fr ariw
FAWT FI AT BT FH TS AT A
fsrertt =nfey | Af @ @< g
o qdTed #d & fF ate o
WA T TSIV AT TR | JUTERA
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TEIEHT, AT ATTR WA § ey
AT & T THAT § 5 o gorw ¥ vy

| g9 sfix gferrom #r adara gam ar

T % srere e fivg & Aoy R
FTHIL AT FAT F FAFAT 20T MY
atar 71 freq fawer oY | F@T SE
TAT ATIR W(@H AGT WA A7 7w
I T T T qmaET F g iR
F ¥ 24 29 &7 79 @ AT F A
T Ry ar fr WiaT ¥ ZEd A
Tfed, BR-ER Ta ARG g Figw |
afr atg ¥ s o A @Y T A
we fagrd aiseedr S o W agt
9% arfr § 39 AW F A4r &9 A0 |
§ F77 oW fF AT T @A FAT
i |

PIE Taeooeh o e
& or arT SR FeT arEn A
= 390 F yaT TN AW AT AAAT AT
% fr A7 RT3 ae A wA
Fifaara Ed gay | F oy 9T A o
famer 3T € 1 Wi AFF R AT
FH, FaT & /1% faut o o F o
Aot A faAr ¥ @ § ) EER IR
THRTOTH AT FRET THAE T FF

| T g afF g F e 3w oarg W)

fr fe=ft ar ~ovft anfed | AfwT s
A% FX TH FIT K 6 oFwr afwe g
F AN A S AT AT G | T
THRA FITFT AT | 77 T = AErA
AR 45 F 1 F aorEes dEela 9%
ghawr et Fr dfawe 7 T 3 T
T G | FAT FIT F AW A AR IROP
F1 e fFo 7 S9F I A7 g

| g W A L FT D T | A

g e fow TR WEmg F Aed
g7 TeAET & FR 1F F | nifeade #F
ToEIT ZoT 1T IEF T FX | AL Wrd
gy TR T9E I F FE G )
¥ 4tz F9a F FA AL F AES R
£ % gx Feaw I oWy ¥ R
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[t a=amm fag] - -
aﬁrﬁ F 0 ATHTHT 3ﬁ'{ wifq & @19
g F ) F gU 9@ A AEd
F | 9N F AR H T8 AW A IAH
HHF FI FAAT HT FATT T HET
¥ ER ) 997 97T 9g W=d § R iu ¥
FEATT T AT AAT FL F AT F H7AT
FAET FN AT Bl T | FAT AT TS
oy & fF oMg-wE gYE A &
1T AR F QT a9 AEA | AT G-
T A1 &A@ W@ § | fegwE &
IR Y AT MG AT FLAT ANGAT
g, fgrgeart &1 Swar 99 Y ey
ﬂ"@g | (Interruption) ITTEHH HEIAT,
# oF J0q aqr 97 Argar g F ATE"
qd 39 9979 F1 ©IS & 5 ¥ feegea
HT AT FT ATEE G40 THQ § | -
T A1 JFAT ATTRT oS! TG | A
g 1 919 g9rg & FEER A AT AT Al
qTg AR A AT OF qS-T9 AW gA
feH IR 99 AT AT AT AE Al AT
| Y g7 5 S1R-91E wew g J1fed |
AR g srasraaf?agr{"r FragAy
sﬁtrtsmgeﬁaﬁaa R Bte g
g W, ¥, efmm ¥ fradr
TETFE ) 9T A7 § VgaF A
ar #ga & fr S9 @ 7 gl &
qag F fAAT § | IFET AT S
& fr waar o9 ) B SrAdr a8 g )
wdqar §frat faams g1 dow
faame 3T g | 1967 § I AW FW
¥ ARG TH T ) ST A FIE 20
. fav @@ o agy et AT, AlFT 21
o & arg ag W @@ A FIE@T § |
FWI A FTH T TST 1946 § @ |
1967 § @w F wr=w f7 w0 w@
gER | FEfaE F awaT 5 s@ w e
fergeam 7 T W 9N F R
TR TeAm fag S F SwAT Aar
AT | gl & Wl RN g
fedaex # somT e Hall WAT | S
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TR | gAR (TR Y O Fi99 4
fedaz T & war ar, IR THIA AgAT
AT WET | WeF N3N 4 IFA FAR
ferda &1 a7 70 a1 1 TN
qa=T 5 @ wHE g i@ afEe
IAEAT WA, AT IGT fF 1968
q ¥ gEa dar gf |

SIS & WAL & AF 9 THo THo To
g 9 gt &g @i, afaron 7 14
QW o G0 Qo § JAHT &, AT g7 #a
I § | IUT 92| F IAwET F@& 100
Qo Qo To & AW a7 40 § 9K
1974 WM A1 98 40 W TG G |
FifF a8 ©F a@ auag 9 & &9
v @f 7, @@ ar fegam @
FIAHE HT AT I FT AW B,
afeT fergeam & war T 8@ far
o T & I A 3T CF TG @ 4T |
QF AT | AT FFET SR A A A
qlo Fo o FX R 7 ¥@ famm=r
ghamn &k 219 ¥ a@ fas g
FMA AT wiwad #ad qefawe
FR(AEE AL UTE FHFAE A AL
9T &1 FeraT TEAT |1 g 9 497 & @A
ST Stay i $e dfear wodT & @@ |
o7 | T 7 7 a9 o 6 77 feegeara
F wifenr, ferpam &t fadelt arfeat
e wel R FAE FT Jq@ TG
& | 78 fergeam F faQe) aw 9 =
frde F@ $r 2fgdr ag w@a i
IR FAA  F qarHener F =9 G
g 7 few frar a1 9y feegwm
ZFS A qT FA | qAHA AG F A=
Tg =Ted & 5 afsat are w3, €@ 9
FT IT AT A g q@rs Sw S
qaTE F ARE AW AR A FT FEA
g fr g a7 93T 1 g L A
JEA F 9T AGT WA I ATHY
WA #Y ST F AT & TGEAT AES & |
e & s fF w|@r gg 3w oW
TF @ THA | A AT T T T @A
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TR F g s me st fiw e,
T EAE TR BT FT A Fe-
fra QI AT qOAET | ST AR
q2TER 7 At g0 SFET UIE 7 FT F UTAL
T Y& L | T FAT G A
AT AT § 7 v Iqreder Agiam, #
ST A a@ SR AAAT  qrhd FgAr
AT § A 3z ag § fF sty
FEQ forw A 7gd A g 1 A FEQ
fas ax #1% 3,000 FAT TAT @9
gP AR Fga § PR 30 @ 7 91 FT
qg FH QU AT | TGF AN TAAT FT
40 ¥7 =T Figen § AL gfEr & ae-
FTAT T I I(AC §Y AHAT & AT ZH
ST g w5 ogw v fafdaa
ot 3 faar s, fas ot aeEare
& T Fee & a@q @ 7 Y qEY F S
g T A AT oA FT E, a8 3
HEA &7 I W Fra fEEr Sw iR
JEH! g WHAT A S1EAE FX F qN
TEATT § @ 9T Gl | AT IT &
fae Fo T dWwRT TR B E
gfem A, siiX 3g1 awig § f 99 9T
& 7 faem w1 gfamr #Y 3@ & | 99
TS F qET FT IST FL AT AT FAL
s &, St Ywew & agh aw 9¥
fa%e & F o IIE T HF A4 |
AT a7 qAFT GAR AIGE, ATANA
A #gETg # g oawar § A ag
AR TS IR S 48 §, AR faal
agd 43 &, T 9@ FT IW TE A
FH UWEIM FY o7 3 53 § | A7 R
FUS AT T FL T F A% @0

FT MT FEAY T F A, A IAH
qFES g AATAT TG ATEIE

g WM &, g WYY T AEF §
3T ¥, UG GG Igd ATAAID g AT
¥, @ ag T USRI qF b A
qgAT ST @AY | T A6 AR A
A TN AT E I T TGIA
FErd Fr g 5o #Ed e
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T EWE AR A g g, A
FH /T AT HT A6 T S|
AR A& UF q@ A S s
& arfet & ot FEAr TRar § fF g
R FT THF A7 FeX @A A1 |
9 T T qITE AGT a7 2w ¥ FET
TE FOA[ FAT T AR TR ATE TR
T fF 3= 3w F gar wEr A A
I99 3T §, g7 foud A& o A A,
AffT TEE  qrew S Jg A
Ffgq, AR AR TAT TS gAY
g 1

ERE R R 75

3 &Y AT Ay aeRqaY A,
Iaqr W &1 ghERwA a3,
AT & W &7 whET AP AT AT
AT 99 WhET BT AR AEfETIA
F& AT 9@, o9 39 fawrs
TR-ATE F FOA O F R A
ar & gwaar g T shHRI e &
AR FHC F AL ATAN FE FL,
afer  oT 9 T AT FAAA F &
forgq=r ag war & ) v wrefa fafads
F A AT ACATT BIA & | FA AR
ATTF 21ed 2o Yo gﬁmaﬁﬁ
qE Ia@ X qF § | F T3 F A" g
amar g, fHadt w9 Aredt
fafaze #1 gfomr 7 & & @t aw
et g A1 IaAT w9 O
£ | ST F gar A w1 A9
A1z 77q & W FT F T 0 &,
@ AT g § TF wgE asdl w
sfag@ & A § A e faged
qretaEY, A fag qAt, To AT AT,
wfd arg 98 STFT S9ew & fF
a7 g, favaq w0 1§ OF AT FEAT
g | @R W F A= A9 ag Y
AR A wRE 7 98 Q@
T 9% SHEL FEAW F AfTHQ § |
aodi & efae ¥ oF WA A
& o S ST W O TIEE FH
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© [ que ] F T

8w A g ? g am e
FER AT FAR T & 1 F A€ T TG
I AT AL A AFE A A
AAAT §, AT AT §, ATFT AT HF
AqRT of & @ 9T T F g f6F TF
aT 2fragT & ardy & § wwwAr §
§ 9 a=91 & o & faeare G E . . .
THE VICE-CHAIRMAN (SHRIM.ATI
PURABI MUKHOPADHYAY) : Mr.

Sultan Singh please stop now. You have
taken more than 20 minutes.

st gAaw fag : STaweTs wgIed,
# fad zodt el @@ g—aar
et eralioe a1l & o g a9 AEy
g frag ¥z o= fF 9gd I
=4 ® wR, sfaem  feamw ¢
F4T foaT SIS TvEl F1 9§ a9 TGH
w1 5 s & @ A A 7Y 9% 0
wig FaE™ dar U, {6 T Ry
FTal q¥ M fF77 QI | §F T wA
B aYTS T § W quE A ¥
qoErer oY a7 g fF g w18 A s
g 9’ A AT, § @ fgm &
O SEIT FE AW FETET AE AT
SHEH ART & IAT F6T M g FTA0
HET | T T THG TOHT I

THH WA (gEvnE  geeren
¥ e ST TeAfaw qieai SEE gar
& &, I 9T I AT § AT o
AT IYW WTT A &, 7 S /Y T
&, EIREE W, GRHNET Y, W
et &, Wwd WA fag &,
L W A FY, FT AT 9% 3
(AT, A AG T AT | ATE T,
ferge® &1 ST A T qrel
TEY & !

DR. VIDYA PRAKASH DUTT (Nomi-
nated) : Madam Vice-Chairman I am very
trateful to you for giving me this oppor-

gunity, and T am regretting it a little that
after the. delightful, eartily and racy speech
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that I have just heard from my distingnish
ed friend I have to be speaking on a slightly
different plane. The President made a
wide ranging Address and it was my good
fortune to hear him, hear the views that he
expressed on behalf of the Government on
both international and national situations.
Therefore, I hope you will permit me if
touch both the international and national
situations for a few minutes each. The
President mentioned the new trends that
were obtaining in the world. The President
mentioned about the growing Sino-US
relationship, about the peace in Vietanam,
about the betente in Europe, about the
difficulties and the hopes in the rest of Inde-
China. Madam, Chairman, I am very
glad to take wup this question of the new
situation, and to try to study it in some
depth. There is no doubt that there is a
new era obtaining in the world and that the
international situation has taken a historic
turn~—one of these turns which it takes after
every four, five or six years—and that today
what we face is an absolutely new situation.
Im order to evolve our responses to this new
situation,. it is also necessary to.understand
the new situation. -

First of all I would like to take up the
policy of the United States of America and
say a few words about it. Let me say that
the United States is trying to establish in
the new iternational situation a four-tier
relationship and a four-tier policy. In
the first instance, there is an attempt to
evolve a new relationship in Asia and re-
lationship  essentially with China. Dr.
Kissinger's recent visit to China has brought
about a virtual establishment of diplomatic
relations between the two countries. What
are the hopes and expectations of the United
States? First of all, the United States,
I think, would like to evolve new equations
with China both to preserve its influence
and establislr a new balance in Asia. At the
same time , I am sure , the United States
hopes that this would make it possible to
continue the preservation of at least some
of its erstwhile allies. Equally, I would like
to suggest, madam, that the United States
would be suspicious of Moscow’s influence in
the area and would like to use this relation-
ship with China as a balancing factor aga-
inst Soviet power and influence. Therefore,
the U.S. policy serves three different purpos-
es. To the extent that it.relaxes tensions in
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Asia and the world, it would naturally be
welcome everywhere as a contribution to the
establishment and consolidation of peace.
But it has other purposes also. As I men-
tioned early, one of those important purpos-
©s of this relationship with China is to pro-
vide not only a new balance in Asia, but
also a counter balance to any large-scale
increase in Soviet influence in Asia. As
we know, the fear of Sino-US detente haunts
Kremlin and therefore the opening towards
China would be used to exercise delicate
pressures on the Soviet Union so that Soviet
Union would be more forthcoming in the
issues that concern the United States and
the Soviet Union. After obtaining those
agreements with the Soviet Union, they
will use that agreement to prod China
and thus play upon the fear of one against
the other. It is also obviously the hope of
the United States that it would be able to
mitigate Chinese hostility towards the
former allies of the United States and this
new  relationship will be used hopefully for
the preservation of U.S. influence and that
of the allies of the United States.

Thus, one tier of this policy is related
to China, the other is related to Moscow,
the third tier of its policy is related to Europe
and the fourth tier to Japan. And obvious-
ly it is the hope of the United States to
use all these four tiers of relationship and
four tiers of policy for the promotion of the
United States” influence in the world.
There is nothing wrong with it. What we
have to consider is what emerges from this.
But before I come to that aspect, I would
like to say, Madam, that so far as China is
concerned, it is following a two-tier policy
and two-tier relationship. One tier of that
policy is related to the United States.
Normally, China should wish for a with-
drawal of total U.S. physical presence in
Asia, especially in those countries which
have not been friendly with China in the
post. But the present situation is such that
China is now somewhat worried about the
total U.S. withdrawal from Asia and she
would like to use some form of
U.S. presence in insurance both against
Soviet power and possibly also against the
Japanese economic and political expansion
in Asia, One of the motivating impulses
in China’s foreign policy at this time is the
hostility towards the Soviet Union and the
acceptance of the Soviet Union as the major
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enemy and, therefere, the American pre-
sence in this two-tier relationship is expected
to achieve a balance against the Soviet
Union. This is one tier of their policy.

Then, Sir, the other tier -of their policy is
related to the other South-East Asian coun-
tries and there also China would adopt a
two-tier policy, that is to say, on the one
hand, it will be willing to develop normal
relations with those countries where it feels
that it should do so in order to enhance its
national interest and, on the other hand, it
will retain the option of the other tier of its
policy, that is, promotion of the national
liberation struggles and the national libera-
tion struggles will be promoted only in those
areas where China’s interests, China’s
national interests, do not suffer. So,
Madam, this is the new kind of situation
that is emerging in Asia and the world now
and obviously, new possibilities are open
to this country also.

Now, Madam, I am told and many
people have written about the new effort
to bring about a five-power balance in the
world, the five powers being, the USA,
the Soviet Union, China, the European
Economic Community and Japan and it
is said, Madam, by many crities at home
and abroad—and I have heard this criticism,
I have read this criticism and I have heard
this criticism in this House also—that we are
unnecessarily being critical of this new
power-balance that is being established in
the world. They have asked: Why we
should not try to live with this world of five-
power balance? Why should we carp and
cavil at the so-called equilibrium that is com-
ing in the world now? They have said that it
is better to have a five-power balance than to
have a two-power balance. Now, Madam
my own humble opinion is that sometimes it
may be better to have a five-power balance
than to have a two-power balance, but I
see absolutely no reason why we should
be sending three cheers for this new balance
that is emerging. There is absolutely no
reason why we must say that this is the best
thing that has happened in the world and
that this five-power balance must be accep~
ted as a fair accompliin Asia and the rest
of the world. Why I am saying it is because,
unfortunately, wherever such new balances
come into being, these balances have catered
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to the needs of those who are creating those
balances and these balances revolve around
those who are the architects of those balanc-
es and, therefore, this five-power balance
also is an attempt to make this balance
work in favour of those five powers. 1
have nothing against it. But I think there
is a problem in such balances. We can see
what kind of a balance has emerged from
the present situation where in at the
conference on Indo-China in Paris
two of the largest countries in Asia are not
represented? Not only that. The majority
of the countrics who are participating in
an Asian problem are non-Asian countries!
That is why I am saying that it is not neces-
sary for us to be saying that this five-power
balance is a very good thing for us and a
very good thing for the world. What we
have to see is that whatever balance emerges
provides a scope for the maintenance of the
independence of India and of the other
Asian countries and that this five-power
balance, if it is to be retained in this world,
must be retained in such a way that India
and the other countries also have asay
in the new balance. Now, Madam, coming
nearer home, we know that there are certain
developments. .

THE VICE-CHAIRMAN : (SHRIMATI
PURABI MUKHOPADHYAY): Please
come home next time, Now finish quickly.

DR. VIDYA PRAKASH DUTT
Madam, I speak only once or twice in the
season and if you can give me some more
time 1 shall be grateful.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : :Only
two minutes more, please.

DR. VIDYA PRAKASH DUTT : You
see, I do not speak on every issue and I
speak only when I feel that I have some
thing to say. Today, I feel I have something
to say on the international situation and
I have something to say on the national
situation. I would be most grateful for
your indulgence.

Now, Madam, I shall try to finish as soon
as possible. At the same time, you know
nothing really complicated can be siad in
a minute or two.

Coming nearer home, as [ said, some un-
fortunate developments have taken place
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in the neighbouring countries, particularly
in Pakistan. Now, what happens there
is necessarily the concern of that country
and a matter of internal affairs, and I do-
not want to meddle into the affairs of that
country. But, at the same time, there is-
no doubt that whatever happens there is
having an impact, and will have an impact,
on Indo-Pak relations and on the sub-conti-
nent. Madam, I submit that the trouble
with Pakistan, as Tsee it, is that this
large, dominating Punjab and the smalk
province of Sind, Baluchistan and North
Western Frontier co-existing uneasily with
it.  Unfortunately, the dominating elite
in Punjab continues to be overburdened by
the legacy of the history of the creation of
Pakistan, and it feels that by virtue of its
position, by virtue of its special role in the
creation of Pakistan, by virtue of its
majority, it must be the only one to rule
Pakistan. And, then, of course, there are
the ambitions of particular politicians
and the unfortunate fact that Mr. Bhutto’s
power base is in Punjab. But I feel that
unless the Punjabi elite in Pakistan is willing
to extend its power base and accommodate
other people in it, there will be continuing
trouble in Pakistan, And we will have
carefully watch the situation, These develop-
ments can, I believe, cast a long shadow over
Indo-Pakistan relations, and we have to
be careful. But, at the same time, I will
urge on the Government to continue the
policy of stretching our hand of friendship
to the people of Pakistan and to continue
the efforts to resolve all issues through
peaceful negotiations. o 7

Madam, Chairman, so far as the interna-
tional situation is concerned, all I can say
to the Government is that in the new situa-
tion what is called for is more activity, more
dynamism, more initiatives, and, all in all,
it does not call for complacency. Therefore,
1 hope that the Government will, in the com-
ing few years, show more activity, more
initiatives, more dynamism in the interna-
tional situation in order to preserve its in-
terests and that of other Asian countries.

Now, Madam, a number of things have
been said about drought, inflation, political
situation, and so on. I would not like to
make the same points which others have
made. But there are two or three things
that I should like to say.



209 Motion of Thanks

First of ali, T am one of those who believe
that it is the Government’s responsibility
to control prices. It is the Government’s
responsibility to see that the basic, essential
commodities, goods, services are provided
to the people at reasonable prices.
And we cannot absolve the Government
of its responsibility. And, therefore,
I do not propose to absolve the Govern-
ment  of this responsibility. But, at
the same time, Madam, I would also
like to ask one question: Whijle we are
blaming, and very rightly blaming the
Government, for letting this run away
inflation in the country—how is it—that
nothing has been said about those who
hoard, who cheat and prick who defraud
and who swindle? What happened in ther
country was that there was certain scarcity.
But it is also true that large food stocks
were released in the markets. But where
have they gone? Obviously, there has been
cornering. Some people have cornered.
Some people have hoarded. Some people
have amassed. I should Iike to know:
How is it that nobody here is saying anything
about that? How is it that not a popular
word or voice is being raised about those
who are cheating the country, who are
swindiling the country, who are hoarding.
On the one hand, you want the Government
to be responsible for the control of prices,
and also want the Government to be
responsible for the control of prices. But,
on the other hand, you do not want the
Government to have any control over the
distribution, circulation and movement of
those very goods, whose cornering is dire-
ctly leading to inflationary pressures. How
is it that, on the one hand, you ask the
Government to be responsible for control
of prices, but, on the other hand, you say
that the Government must have no control
over the movement and circulation of those
very goods which are leading to inflation?
Obviously, it is a case of doulbe thinking.
The economic situation is certainly difficult
and tough and the political situation is also
equally affected. The spurt in prices and
the spurt in violence and the cult of violence
in various parts of the country have, un-
fortunately, given rise to some doubt about
the stability of our political system. I have
heard a lot of wishful thinking about the
disintegration that may be coming in the
next few months. But both as a political
being and as a social scizatist, let m2 say
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that 1 do not find any situation of panic.
I do not see, both as a political being and as
a social scientist, a situation in which the
political system will be disintegrating and
will dissolve. T would suggest that when after
the dizzy heights of the victory of Bangla
Desh war and the last general elections, we
went back to the routine and the back-
breaking effort at ecnomic construction of
the country, it is obviously somewhat
natural that the same momentum could not
be kept and there was a feeling of lot down.
But, at the same time, I do not think that
this kind of wishful thinking that is being
indulged in by some people and the beauti-
ful phrases that are being churned out
reflect the realities of the situation. The
phrases used are non-government, non-
issues and non-country. Well, if you call
this a non-country, then I do not know
what else you would do. But I certainly
do not find that the situation 1s precipitious
or that its leading to disintegration. , . ;

I would like to ask my hon. friends on
this side and even on the other side whether
they have pondered over one particular
phenomenon in history. Speaking from a
sense of history, 1 say that you can take
either the capitalist revolution of the 19th
century, or the bolshevik revolution in
1971 or Japan’s drive for industrialisation
at the end of the last century or the present
cataclysmic times, and you will find that
whenever a society has to make a funda-
mental and sharp break with the past, the
millions of people have to be mobilised,
enthused and moved. It can only be done
if such a fundamental transformation is
done by a group of persons who are totally
committed to change and dedicated to bring
it about, no matter what the difficulties of
the situation. And who can bring in
millions of people into this task of massive
transformation through willingness to make
sacrifices and through willingness to under-
take social Costs.

Madam, no country aﬁd no society at
any time of history wanting to make an
elemental change has ever been able to do
so without exercising the social restraint
and without meeting these social costs.
New, the question is that if such a funda-
mental effort has to be made in India and
if the massive problem of the massive poverty
of India has to be seriously and effectively
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fackled, then obviously the millions of our
people have to be galvanised into action.

In the situation that is obtainig today,
who is going to do it, who is going to lead
this movement, who is going to provide the
impulse and the inspiration and who is
going to convince the people to undertake
these sacriffices ans well as to bear the social
costs? T ask you: can this be done by the
private enterpreneurs in India? Will they
have the credibility, the confidence, the
faith and the trust of the large masses of the
people? It is not a question of merely
adjusting your bank balances. It is not
a question merely of whether you are for
this kind of enterprise of for that kind of
exterprise. The question is: who will lead
this elemental movement and who will guide
the millions of these people to bear the costs
which are necessary and to undergo the
sacrifices which are necessary? Unless there
is such a group leading such a transforma-
tion and unless this group is totally committ-
ed to change and unless this group is willing
to take all the people along with it, it can
not be done. The experience of history is
it cannot be done. It you want to take all
the people with you then, obviously, this
group must spearhead such a movement and
this group, obviously, cannot be the private
entrepreneurs. (Time bell rings) Madam,
I will take only one minute more; I am
winding up.

I may add that history has proved that
particularly in Asian countries, conserva-
tive or, often, reactionary middleclass
nationalism has never been able to provide
the answer, has never been able to respond
to the challenges. We have the example
of Pakistan before us and we know what
has happended. Only dynamic radical
nationalism—I suggest—can provide the
answeres to the problem of beating the
massive poverty of India. Unfortunately,
in India there is a large growth of, what I
call, the parasitic classes-large growth of
parasitism in India—political, social and
economic parasitism. One of my disting-
uished friends in the academic world, Dr.
P.C. Joshi, has written a paper on this-as
very perceptive paper on this question of
the growth of parasitism-a situation in which
itis the non-productive classes, the non-
productive factors which predominate in
society. For instance, the traders, the
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brokers, the money-lenders, the middle
man all those who stand between the
producer and the seller, all those who
want to earn from brokerage and from
local scarcities and so on and so forth.

Unfortunately, what is happening in our
country is that over the professionals—the
managerial class-——and I would say, sadly,
even the intellectual class—all of them—are
making excessive demands on the national
product without making comparative con-
tribution to the growth of productive
forces. 1 am very sorry to say that even
our education is really proliferating the
growth of hundreds of thousands every
year of those who would merely make a
demand on the national product but not
contribute to the productive process.

Therefore, 1 should say that this politi-
cal, economic and social parasitism must
end and that this effeort must be made by
the Prime Minister at the head of a deter-
mined and dedicated group which will lead
this country in an elemental effort out of
this morass of poverty. Thank you.

SHRI JAGAN NATH BHARDWAJ
(Himachal Pradesh): Madam Vice-Chair-
man, 1 did not want to speak as so many
learned speakers have already spoken, but
since it has become the fashion of the day,
I too must take up your valuable time.

Now we are presenting a Motion of
Thanks to the President for the kind Ad-
dress he has delivered before both the
Houses of Parliament. It is a simple fact.
Our President, who is the first citizen of the
country, has narrated some clear facts
about what the Government has done and
what the Government proposes to do and
there is nothing beyond that. It is not a
bundle of agreements or a bundle of pro-
notes that we have to sign. It is simple.
He has said something and we have to say
“All right, thank you, Sir”. It is just a
matter of courtesy.

When our country is faced with so many
problems, we are lost in speeches. There
are occasions for us to speak when each
subject has its turn but here there is no
scope for us to indulge in this luxury of
speeches. There was harsh criticism of
the ruling party and so many hot wpords
were used. But is it desirable that we
should indulge in such a luxury ?
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I do not call upon to observe austerity
but at least we should avoid this Juxury.
Now, I have calculated that one-hour
speech in this House roughly costs about
Rs. 10,000/- . We have spoken on this
Motion in this very House for about 20
hours, This means, we are spending
about Rs, 2 lakh on this luxury only. There-
fore, I thik when we get an opportunity
to speak on many other occasions subject
wise, we should not take so much time over
this Motion of Thanks to the President. I
think even my friends in Opposition would
appreciate that in the interest of economy
in the country, we must not be lost in luxury
in this very House. The situation demands
that we should fire at the vice of the rising
prices and not at the clean walls of this
beautiful House. Our friends are criticising
the Government. They find a political
excuse to say this thing or that thing but the
situation demands that a constructive solu
tion should come forward in this House.
My friend, Chaudhry sultan Singh, has
rightly told that people will not spare those
who live on cheap popularity, who live on
slogans, who want to hunt for cheers. So,
the best proposition is that people should
give constructive suggestions because rising
prices’ 1s a vice which will not leave us unless
the whole nation gives a united fight to it.
The Government is doing 1ts best. The
President has clearly told that we are taking
steps. Instead of criticising those steps,
it is better we try to make amendments on
those steps and give suggestions which can
attack this vice of rising prices. I am
thankful to the President that he has given
clear indication of Government's determi-
nation to fight the rising prices and 1 would
urge upon ali the learned gentlemen and
the gentleladies of this House to help the
Government in doing away with this vice.

Secondly, 1 am thankful to the President
also that he has mantioned about labour in
his speech. He has rightly said that 1t be-
comes the responsibility of the management
and the labour to make the public sector
successful. He has also given an indication
about the plight of the very low paid people
and also about the plight of the unemployed.
This is not a bad idea because if we want the
unemployment to go, the employed people
will have to sacrifice for those brothren
and sisters who are unemployed, the earning
people will have to support the unearning
people. It is a massive problem. It is a
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very good indication and gesture and we
demand that we should try make the public
public sector successful.

Then, he has given an ldea of Andhra
situation. Just see the conditions prevai-
ling 1n the country. The Andhra Govern-
ment is doing its best to solve the Andhra
situation but the Government shoud be able
to know what the real demand is. In this
confusion who can make out what the
people’s demand is ? The history tells that
the Government has always been standing
with the peoples, with the wishes of the
people. After all, the Government must
get an opportunity to know what the real
demand is. So, T am sure that our Govern-
ment is not so unwise and blind eyed that it
won’t look to the people’s wishes. First,
give the Government a chance to know
what the real demand is. So, I think, so
far as the Andhra issue is concerned, the
Government’s action has been very posi-
tive and as is expected of the real Govern-
ment.

With these words [ support the Motion
of Thanks to the President -
13

Thank you. ’ y .

SHRI BABUBHAI M. CHINAI : Madam
Vice-Chairman, I shall base my observations
in the light of the summons of the President.
He has asked Members of the Parliament
not only to transact the formal legislative
business but also to take stock of the prob-
lems that the nation faces and give gmdance
to the Government and the people.

The President’s Address, as also the ‘Eco-
nomic Survey, 1972-73° that have been
presented * to Parliament have highlighted
the fact that our economy is under severe
stress. T submit that the problems are not
entirely due to failure of monsoons or
cyclones and floods. In a large measure,
the policies of Goverment have contributed
to the present situation.. .,

After the valiant efforts made in 1971-72
to over-come the serious difficulties arising
from the influx of refugees from former
East Pakistan and the major conflict with
Pakistan it was hoped that the resilience of
the economy would not be overstretched and
there would be normalcy in 1972-73. The
expectations have, however, been belied.
The huge resource base that had been
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created in the name of emergency was
expected to give a big push to the Fourth
Plan in the final stages but, unfortunately
that had to be used for meeting entirely
different contingencies,

It is indeed unfortunate that what had
been described at one time as the resilience of
the Indian economy has turned out into a
spectre of shortages and spiralling prices by
merely one failure of the monsoon. Within
an year of the decision to dispense with food
imports a situation has developed in which
it has again become obligatory to import
foodgrains of 2-3 million tonnes. True
that shortage is due to sevete drought in
Maharashtra, Saurashtra, West Rajasthan,
Andhra Pradesh, North Mysore and other
regions. . ~ .

’ S

SHRI SANDA NARAYANAPPA
(Andhra Pradesh) : Part of Mysore also.

SHRI BABUBHAI M. CHINAI : I
said Mysore also.

However, this only points out that agri-
culture has not developed the immunity
that was expected after nearly 20 years of
planning.

There has been a sharp setback in the
output of food and cash crops with the ex-
ception of raw cotton. The drop in kharif
food production was as much as 9 million
tonnes and this is expected 10 be offset to
the extent of 7 million tonnes in the rabi
season. Thus, total production is placed
at 100 million tonnes while on the basis of
the annual plan target the availability should
have been much higher at 116 million
tonnes.

As regards cash crops a breakthrough in
respect of oilseeds is yet to be established.
Sugarcane supplies also will not be satis-
factory in the current crushing season.
Jute crop will also be lower. Only cotton
supplies will be adequate although the yield
here will be lower by 5 lakh bales at 60 lak
bales. : e

Then there is sluggish industrial produc-
tion due among others to power shortage
in  several parts of the economy. The
shortage of foodgrains and agricultural raw
materials and interruptions in the pro-
duction schedules in industrial units in the
face of rising consumption has led to ue
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alarming price rise. The index for all
commodities has advanced by 12 7 per cent
as compared to a rise of 8.6 per cent in
1970 and 5 -4 per cent in 1970. *

With the prevalence of normal weather
conditions in 1973-74, the abnormalities of
the current year might disappear to a great
extent. Nevertheless, it should not be
forgotten that there are inherent inflationary
pressures in the current economic situation,
The uncomfortable rise in prices of agricul-
tural commodities and manufactured goods
can be prevented only if there is a balanced
growth in production. Also, there should be
no undue increase in monetary supply.
It is, therefore, of the utmost importance
that strenuous efforts should be made to
increase agricultural and. industrial pro-
duction 1973-74, There should be a curb on
deficit financing and non-Plan expenditure
which are inflationary in nature. Capital
resources should be used more purposefully.

Government’s policy continues to be
oriented towards extension of State activities
in the economic field. This extension is
rather negative in character. It is not as if
new projects are being set up by Govern-
ment. The existing private enterpirses in
coal, copper, insurance and banks, etc.
have been taken over. The latest victim
will be the foodgrains trade. This, according
to me, is nakli socialism and I repeat nakli
socialism. I would earnestly request the
Prime Minister to have a second glance at
the economic policies recommended to her
by her colleagues in Parliament. . ..~

Unfortunately, it would seem that, while
we have been successful in the war against
Pakistan, we are losing in peace. I do not
see why we should still bear the burden of
maintaining 90,000 war prisoners with us.
No doubt Bangladesh is involved. Some-
how I cannot appreciate the anxiety of
Bangladesh to be recognised by Pakistan.
After all, the whole world has recognised it.
If Pakistan does not recognise what does it
matter even to Bangladesh ? My concrete
suggestion is that at large number of
Pakistan prisoners should be sent back-
keeping behind only a few who have com-
mitted atrocities. s

There is a breakdown of law and order in
many parts of the country. Although I
discount the theory that foreign influences
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are responsible, I cannot help feeling that
what is happening in Andhra Pradesh
is getting the support of the people who
do not want to see India a stable nation.
The demand for bifurcation of Andhra
Pradesh is not a regional but a national
problem. As a matter of fact, not only
Andhra Pradesh will be bifurcated, but it
may be broken into three parts, Telengana,
Andhra and Rayalaseema. There will be
a demand for smvilar bifurcation in almost
every State. This is dangerous to the ex-
treme. Iwould appeal to the Prime Minister
to go to Andhra Pradesh and meet the
people there who, T am sure, will respond
to her wishes.

Before concluding, T would like to refer
to the international monetary crisis. The
devaluation of dollar, the floating of the
yen and lira have posed new problems.
The question whether the Indian rupee
should be linked with the pound-sterling
or not is an open question. Whatever
adjustments might be brought about finally
in the parity rate of the Indian rupee, one
thing, which is beyond doubt, is that we
can ill-afford to live beyond our means.

" Linked to this, in a way, is also the need
to press for the application of the genera-
lised system of preferences by countries
which have not done so and to widen the
scope of the scheme by including jute,
cotton textiles, leather, etc. We should,
at the same time, take more energetic steps
to take advantage of the scheme. Towards
this end, there is need for greater liaison
between Government and industry and trade
to make the latter familiar with the scheme
from time to time.

5. PM

Finally, so far as our Prime Minister is
concerned, T would like to appeal to her
to consider the short and long-term im-
plications of the various policy measures
before they are adopted as Government’s
policy. Many of the measures which have
been recommended by the so-called pro-
gressives are not in the long-term interests
of the country. Now that coal mines,
banks, insurance and most of the transport
sectors are in the public sector, it is difficult
to visualise what will be the situation if all
of them go on strike at one and the same
time. The entire economy would be dis-
rupted. There will be all-round chaos.

J
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This will not be the situation if there was a
competitive market. I therefore appeal
even now to be rather cautious before
taking any step towards further nationa-
lisation.

I thank you.

SHRI SANDA NARAYANAPPA
I thank you for giving me a chance to parti~
cipate in the debate on the President’s
Address to both the Houses of Parliament.
And while supporting the Motion of thanks.
to him, I would like to make some observa-
tions. I want to bring to the notice of this
august House that last time when I spoke
on the five-point formula which our be-
loved and great Prime Minister announced
in respect of Andhra, I supported that
formula keeping in view the effects and the
impact of it on the whole country. And
afterwards, I went to my place and my
district and toured my areas. I found
that the people were agitating in such a
manner they wanted a separate state.
Firstly, in November last year, the Mulki
Rules came into existence, that is the judge-
ment was announced by the Supreme
Court. Soon after that judgement came,
the Andhra People who were living in
Hyderabad, started this trouble that the
Mulki Rules did not apply to them, that if’
they were applicable to the Andhras,
so many jobs would be lost, that so many
people of the younger generation would be
affected and they would not get jobs.
The movement started like this against the
Mulki Rules and it spread to the nook and
corner of the whole State. The younger
generation people and the NGOS joined,
the students left the colleges, even ele-
mentary school students left the schools
and the movement went on intensifying.
Recently—you might have seen in the Press
also—the hon. Mr. Justice Obul Reddy of
the High Court of Andhra Pradesh has
delivered his judgement that whoever
resides there continuously for 15 years,
though coming from outside, and who
does not want to go back, is a mulki. So,
the residents of Hyderabad City and
the Telengana people are not mulkis
according to that judgment. And it has
become a complete confusion now. This
is the position now. The people are not
able to understand and if we go and ask
them, they get agitated. Intellectuals,
lawyers, professors, NGOS, students*
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'post-graduate students, all are there. Every-
body is agitated, they want a separate State.
This is the position. I thought that I would be
able to convince them. But when I went
to my part and toured it, [ found that there
were two groups, even in my own town,
they also started the campaign ; everyday
they took out processions, they carried on
the relay fast and other things. Public
meetings were conducted. And we have
seen a lot of violence taking place in Andhra
area. Private and public properties have
-been lost and destroyed. We feet that it is
.a national loss.

I am sorry for ths violence. The
President, on the Republic Day, made an
appeal that violence should be given up so
that the problem could be considered
coolly, in a calm atmosphere. In the
Address also the President has mention-
ed a paragraph regarding Andhra Pradesh
saying that unless violence is given up
people cannot sit together and think in a
«calm atmosphere. They can find a solntion
only in a calm atmosphere.

In this connection, Madam, I may men-
-tion that bifurcation of Andhra Pradesh
has become inevitable in the circumstances.
- I support Mr. Babubhai Chinai and other
friends in what they said about Andhra
Pradesh. The pzople’s aspirations and the
Peopie’s mind are quite different today.
We met the Prime Minister the day
before yesterday and made our points
clearly before her. Madam, we are freedom
fighters. Since 1934 we have bzenin the
Congress. We were not afraid of the
bullet of the Britishers. But today it has be-
-come such a difficult thing to come to our
Parts. You wifl find the ladies shouting : “We
want a separate State”.

SHRI MAHAVIR iTYAGI (Uttar
Pradesh) What is your estimate of the
people who have been killed ?

SHRI SANDA  NARAYANAPPA :
They want to live separately. In its report
in 1955 the S.R.C. had mentioned a separate
paragraph advocating the formation of a
separate State of Telengana and the forma-
tion of Andhra State with !1districts. Due
to the efforts of the leaders from both the
regions they came together and discussed
the matgter. . . ) :
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SHRI MAHAVIR TYAGI : What is
your idea of the people who have lost their
lives in this agitation ?

SHRI SANDA NARAYANAPPA :
According to Government repoits the lives
lost in police firings are nearly 70 persons.
Madam, we condemn police frings and
violence. A judicial enquiry shouid be
ordered into these firings which alone will
satisfy the pzople. The C.R.P. pcople are
also there. Thearmy is also there. It can
now be withdrawn since near normally is
returning slowly. The people are now
understanding our great Prime Minister’s
formula, She will look into the probiem
soon after violence is given up. Thatis how
according to the President’s appeal, the
people in the Andhra area, both men and
women, boys and girls, have now understood
the problem.

o4 Fi R

(Time bell rings)

SHRI MAHAVIR TYAGI : Women

cannot be controlled.

SHRT SANDA NARAYANAPPA :
To solve this problem a calm atmosphere
is necessary because finding a solution re-

quires a coo] thinking,

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : Please
take your seat now.

SHRI SANDA NARAYANAPPA
I am finishing. With great respact to the
President for his Address, I will call the
year 1973-74 the year of misery; it isa very
deplorable year because there is deficit in
each and every field though our great Prime
Minister with all her dynamism is taking
evely action possible to mset ths situatiaq_.
But if a common min puts the question we
cannot answer,

Whether we are Members of Parliament
or Members of Lagislative Assemblies, we
cannot answer them. There is shortage of
kerosene, there 1s shortage of coal and price
rise is there. Trade and industry have
suffered a set-back. About 120 public
sector undertakings are there, but produc-
tion is going down and our exports are not
going upaccording to our estimation. In
almost every ficld there is shortage. Food
shortage is this year on account of
failure of monsoon and other things. There
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must be some mistake somewhere—may be
the machinery is not doingits proper work
or the policies are not properly implemented
or the policies are not properly enunciated.
Four Five-Year Plans are over. And to-day
the price of a kilo of rice is more than two
rupees. Onebag of jowar costs Rs. 120.
With the wage that he gets, can the common
man purchase it at this price ? It is not even
sufficient for him to maintain his family,
his wife and children. He cannot get them
clothes, he cannot send his Children to
educational institutions. Expenditure has
gone up and the cconomic crisis in the

country has become so acute that they cannot
make both ends meet. Thatis why this
Problem has to be solved with effective
measures to be taken by our leader and our
senior colleagues in the Cabinet. They
have to think over it. Four Plans are over
and we are entering the Fifth Plan. It is
a very big and ambitjous Plan, with an
investment of about Rs. 50,000 crores.
I hope our great Prime Minister will tackle
this problem immediately. We know she hag
given the slogan of “‘garibi hatao”. Every
body believed in her and voted for her,
putting their faith in her policies. But I do
not know where the mistake lies. The

loopholes, wherever they are, must be plug-
ged and the Government should see that the
policies are properly implemented. (Time-
bell rings) Then 1 want to mention about
the weavers’ problem.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) How
many problems will you tackle in one
speech ?

SHRI SANDA NARAYANAPPA
Because 1 come from a weaver's family,
a backward family, I have to mention it.
Two crores of people are engaged in this
industry. We had a Calling Attention
motion in the morning and I also participa-
ted in it. Where is safety for the handloom
weavers now ? Silk weavers are there, wool
weavers are there; handicrafts and other
things of cottage and village industries are
there. There is no work for them. Nobody
is- going to appreciate their traditional craft
and ancient culture and give them minimum
wage for their labour. How long will the
people tolerate this situation ? How long
will: people keep their stomachs empty and
starve ? That is why the policies must
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be reconsidered and rectified. The eco-
nomists are there. So many intelligent
people are there. They can find out the
defects and plan properly. After 25 years
of independence, this is the deplorable con-
dition in which two crores of weavers live.
The yarn rates have gone up; and when they
bring their finished goods, nobody is there
to purchase them.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY ) : You
must finish now,

SHRI SANDA NARAYANAPPA :
And there is competition against these
handloom weavers from the powerlooms.
I would earnestly request the Government
through you, Madam, that they should
impose excise duty on powerlooms and thus
improve the Exchequer. The Exchequer is
losing now. They have now reduced
excise duty from Rs. 50 to Rs. 10 on power-
looms 4 and below . So the Exchequer is
losing a lot of revenue. Authorised textile
industries which have got two lakh looms in
the textile industry are paying Rs, 100 crores
to the Government towards excise duty
whereas the umauthorised powerlooms
which are remaining three lakh outside are
mopping up the entire amount of nearly
Rs. 50 crores to Rs. 70 crores which should
come to the Exchequer. Therefore, I would
reguest that this handloom industry should
be protected and a suitable and good policy
should be enunciated by the Planning
Minster. A task force has been appointed
for handlooms and its report has been
submitted to the Government. At least
in the Fifth Plan the interest of the

-

two crore  weavers, the silk  weavers,
the khadi weavers, the cotton
weavers, the woollen weavers, should be

protected and they should be enabled to
enjoy their due share of the national eco-
nomy. Let the country prosper under
the dynamic leadership of our Prime
Minister. Let the Government take proper
steps for improving our economy and in-
creasing our production in all sectors.
1 hope Rama Rajya will prevail in our
country and Mahatma Gandhi’s dream will
thus come true, under the gwmdance and
leadership of our Prime Minister.

1 am thankful to the President for having
dealt with our national and international
affairs in his Address. . . L e
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THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : You
must finish now.

SHRI SANDA NARAY“NAPPA
‘Since you are already iingi™ e bell, I
will not go into those matizis «Ow... .

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) Please
sit down. Mr. Abu Abraham now.

SHRI SANDA NARAYANAPPA :
Madam, I have only one more request to
the Governiment, Andhra is in turmoil now.
The people on both sides, in Andhra and
in Telangana, are agitating for separation.
The Government should take immediate
steps and solve the problem. We, Members of
Parliament, request that the Government
should consider separation immediately.

I thank you, Madam Vice-Chairman, for
giving me this opportunity.

SHRI ABU ABRAHAM (Nominated) :
Madam Vice-Chairman, we are at the fag
.end of the day and I shall be brief.

Listening to the debate so far on the Presi-
dent’s Address it is clear to me that the
subject which has been uppermost in the
.minds of the honourable Members, even
more than price rise or drought, is the
situation in Andhra and  Telangana.
“Violence, in whatever form it comes, or in
whichever part of the country, is certainly
a very disturbing phenomenon. There is
nothing that so disrupts normal life and
activity, nothing that so lowers the morale
of the country as the violence of the mob.
Although there are situations when violence
can produce and has produced positive
results, in a country like ours where we have
a democratic system and where the majority
of our countrymen live in desperate poverty,
violence is a luxury that we cannot afford.

Therefore, Madam, I, like everyone else
in this House, welcome the appeal that the
President has made for a return to peaceful
and democratic methods. Yet I cannot
help feeling that there is in this appeal an
element of unreality, an element of pious
platitude, merely because it has come at the
end of along process of doubt, delay,
vacillation and wishful thinking on the part
of our Government., Instead of going to
the root of the problem the Government has
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been content to wait for something to turn
up, in the manner of that famous Dickensian
character, Micawber, who, I dare say, if he
had been alive today would certainly have
belonged to the Congress Party.

A Government cannot merely live on
exhortations. The people will listen to the
advice from our leaders only if our leaders
listen to them tool. It has got to be a two-
way traffic. Too often in recent years our
Government has acted only when it has
been forced to act. How much better it
would have been if the Government, instead
of responding every time to impossible
situations, had acted early enough to pre-
vent the situation from becoming impossible.
It should not be the function of a Govern-
ment to be the fire brigade the true function
of a Government should be to make the
country fire-proof.

Dr. Kurt Waldheim, the UN Secretary-
General, has coined a new phrase called
preventive diplomacy. This is for inter-
national peace. But we ought to have in our
country, something similar, a system of
preventive peace-keeping, whereby problems
like we now have in Telangana can be iden-
tified, analysed, and resolved before it bursts
into the Government’s and the nation's
face.

Such a system can be evolved if the go-
vernment chooses to work in closer consul-
tation and understanding with the other
national parties represented in Parliament.
I am sure this is not an impractical proposi-
tion. If we make the effort, it can be worked
out. We can form, for instance, a committee
which will be calld the National Committee
for the Prevention of Crises.

But T believe that for such a system to
work effectively, members of the’ political
parties must act as far as possible indeper-
dently of the interests of the party as such.
I must say I was somewhat depressed by
the monotony of the views expressed in
this House, as elsewhere, by so many party
members. Their views, if I may say so,
were predictable because they were the set
positions taken by their respective parties.
On the Telangana issue, Madam, I find
myself on the side of the Jana Sangh and the
Swatantra Party. But this is not going to
embarass me or inhibit me. If the Jana
Sangh has stumbled on a good idea, they
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deserve congratulations. At any rate, 1 am
not going to trim my views just because
they are shared by people whose basic
political approach is different from mine.
This is not an issue which should be decided
on the basis of party politics. In Andhra
and Telangana®there are millions of people
who have made up their minds indepen-
dently of parties. And 1 cannot sece why we
in Parliament should take such fixed position
on this issue, practically ignoring the
opinions of the people of the area.

Now, Madam Chairman, there is a very
reasonable, respectable case to be made for
the bifurcation of Andhra  State. But
listening to some of the speeches in this
House, it would seem that this is not the
case. Some Members have talked as if
the demand for bifurcation is an anti-nation
movement, a movement inspired by anti-
national forces. Shri Bipin Pal Das
talked about the possible disintegration of
the country. “The country will go to pieces™,
he said, if the State of Andhra is divided.
‘Shri Bhupesh Gupta called it counter-
revolution and spoke passionately of the
need to put it down firmly. To Shri Bupesh
‘Gupta, it is not a revolution because it has
some land-lords leading it and because it
has, what he called, gaudily dressed women
organising it. If well-dressed women could
not lead revolutions, where would the Prime
Minister be today ? Let me tell Shri Bhupesh
‘Gupta that this is not counter-revolution,
it is merely the logic of the revolution we
started when we set up linguistic States.

If we can have more than one Hindi-
speaking States, there is no reason why we
should not have more than one Telugu-
speaking States.

How is it that when Arunachal and
Meghalaya were created, nobody talked
about the splitting up of this country?
But when a Southern State that has a popu-
lation of several million people demands, for
historical, economic and political reasons,
that their State should be divided into two,
why should such a demand be called anti-
national and disruptive ? Is it because some
honourable Members have a notion that
South Indians are somehow by nature sepa-
ratist, that they are not for some strange
reason as Indian as the people of the
North? What kind of logic is it that makes
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them think that the Southerners who have

. inherited rather more of what we know as

the true traditions of this country should
feel that they are not quite part of the main-
stream of national life? Therefore, 1 appeal
to the hon. Members to look at this problem
of Telangana dispassionately. Let them ask
themselves this question why is it that if we
can have four Hindi-speaking States, it is
regarded as a crime to have two Telugu
States ? On the other hand, I believe that it
is likely that if we have more than one
State in one linguistic area, it will lessen
linguistic chauvinism, that exists in some
parts of the country. R

Madam, Chairman, there is a very strong
case to be made for a thorough reorganisa-
tion of States. We ought to have many
more States, not only Telangana and
Vidarpha. This again is something ad-
vocated by the Jana Sangh, but it is also
something that is supported by many inde-
pendent political thinkers in this country.

I am glad that apart from the Jana Sangh
and Mr. Golwalkar and Mr. Piloo Mody
and others, there are quite a few people, in-
dependent-minded people, who are on my
side and, therefore, I do not feel as lonely
as one might think. My friend, Shri
Rasheeduddin Khan, for instance, who
comes from Hyderabad, who grew up there,
and who knows the region well, thinks that
bifurcation is not only inevitable, but neces-
sary and desirable also. I would commend
to the honourable Members an article he
has written in the magazine “Janata” which
my friend, Shri N. G. Goray, edits. He
meets all the possible objections to the
division that one can raise and very con-
vincingly too.

“The case for smaller Statesis simply
this that this country is too large to be run
from one central bureaucracy. Some of
our States are larger than the largest coun-
tries in the world. U. P, for instance,
would be the seventh largest country in the
world in terms of population. We need not
only smaller States, but States with more
autonomy. There is no great magical
value in having what is called a strong
Centre. We have had a strong Centre for
some years now and the strongest ever for
the last two years. But it has not made
much of a difference to the peace
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and progress and developiment of our
country. Merely having a  strong
Centre is of no use. The power of the
Central Government will have to per-
colate to the States and the districts and
ultimately to the villages, because, then only
we can involve the people in the great task
of development that we have undertaken.
No amount of theoretical commitment
will involve the masses so long as they feel
that they cannot influence the change and
progress of their own region. That was
why Gandhiji always wanted to see a politi-
cal, economic and social involvement of
the people at village level and now, Dr.
Gunnar Myrdal comes and reminds us
again of Mahatma Gandhi.”

I do not think my suggestion has any-
thing new or sensational, What I have
suggested can be undertaken and carried thr-
ough without any upheaval in the country.
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But to do it requires courage. If we have the
courage now to make this fundamental
structural change in our political and eco-
nomic system, many of our other problems
like reforming the administrative system
for instance, will be comparatively easier
to solve. We have very little time to left to
day 1o do these things, We have waited
too long and we must hurry. If we do not
make Lhese fundamental changes now,
it will be the biggest wasted opportunity.
Thank you, Madam.

THE VICE-CHAIRMAN (SHRIMATI
PURABI MUKHOPADHYAY) : The
House stands adjourned now till 11-00 a.m.
tomorrow.

The House fHed adjourned at
twenty-eight minutes past five of the
clock till eleven of the clock on

., Wednesday, the 28th February,
19T, ’
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